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, (2) That at page 1, line 14, for
the figure ‘1980’ the figure ‘1981’ be
substituted.’

‘The Schedule

(8) That at page 26, line 1, for
the word ‘benefication’ the word
“benefication be substituted’.”

The motion was qdopted,

MR. DEPUTY-SPEAKER: We shall
now take up the amendments made
by Rajya Sabha,

. Enacting Formula,

MR. DEPUTY-SPEAKER: The
question is:

“That at page 1, line 9, for the
word ‘Thirfy-first’ the word ‘Thirty-
second’ be substituted.

The motion was adopted.
Clause 1

MR. DEPUTY-SPEAKER: The
question is:

“That at page 1, line 14, for the
figure ‘1980 figure ‘1981 be sub-
stituted”

The motion was adopted.
The Schedule,

MR. DEPUTY-SPEAKER: The
question is:

“That at page 26, line 1, for the
word ‘benefication’ the worg ‘bene-
ficiation be substituted”

The motion was adopted,

~ SHRI BHISHMA NARAIN SINGH:
I beg to move:

“That the amendmentg made by
Rajya Sabha be agreed to.”

MR. DEPUTY-SPEAKER: The
question is:
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“That the amendments made by
Rajya Sabha in the Bill be agreed
tou'

The motion was adopted,

MR. DEPUTY-SPEAKER: Now,
we ghall move to the next item No. 13,
discussion and voting on the Demands
for Grantg under the Control of the
Ministry of Commerce,

DR. SUBRAMANIAM SWAMY:
Sir, there is an irregularity. The
House hag to pass the Bill, as amend-
ed,

MR. DEPUTY-SPEAKER: The
Bill wag already passed; only the
amendmentg made by the Rajya
Sabha have to be agreed to and that
has been done,

*DEMANDS FOR GRANTS, 1981-8Z

MinisTRY oF COMMERCE

MR. DEPUTY-SPEAKER: The
House wil] now take up discussion ang
voting on Demand Nos. 11 to 13 re-
lating to the Ministry of Commerce
for which 6 hour have been allotted.

Hon, Members whose cut motions
to the Demandg ‘for Grantg have been
circulated, may, if they desire to
move their cut motions send slips to
the Table within 15 minutes indicat-
ing the serial numbersg of the cut
motiong they would like to move.

A list of cut motiong treated asi
moved will be put up on the notice
board shortly. In case any Member
finds any discrepancy in the list, he
may kindly bring it to the notice of
the officer at the Table,

Motion mowved:

“That the respective sumg not
exceeding the amountg on Revenue
Account and Capital Account shown

*Moved with the recommendation

the President.
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in the fourth column of the Order
Paper be granted to the President
out of the Consolidaed Fung of
India to complete the sums neces-
sary to defray the charges that will
come in course gf payment during
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the year ending the 31st day of
March, 1982, in respect of the heads
of demands entered in the . second
column thereof against Demand
Nos. 11 tp 13 relating to the Min-
istry of Commerce.”

Demands  for grants, 108-82 in respect of the Ministry of Commerce submitted to the Vote

of Lok Sabha
No. of Name of Demand Amount of Demand for Amount of Demand for Grant
Demand Grant on account voted by 1o b= subnitted to the vote
the House on 13-3-1981 of the House
1 2 3 4
A NS S S _} S
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF COMMERCE
11, Ministry of Commrce 30,52,000 1,52,60,000 .
12, Forcign Trade and Export
Production . 76,66,09,000 10,39,67,000 383,30,44,000 51,98,33,000
43. Textiles Handloom and
Handicrafts 53,40,34,000 8,40,33,000  88,01,71,000 42,01,62,000
SHRI SUBODH SEN (Jalpaiguri): overal] increase is expecteq to be

Mr, Deputy-Speaker, Sir, I have gone
through the report circulated by the
Ministry of Commerce on Friday and
I have also gone through that portion
of the Economic Survey which deals
with the Commerce. Some very im-
portant revelations h gome out.
Dur pesition is like a prototype of the
Indian society, The poor mother re-
mains in the village, Her son goes
to the town, He earng and guccours
the mother by sending remittances,
And if the boy is thrown out of em-
ployment, what wil] happen to that
old mother? You wil] find, Sir, from
the figures given in th Economic Sur-
‘vey in regarq to Exports. In 1979-80
Exportg totalled Rs. 6428 crore re-
cording 12 per cent jncrease over the
figure o: Rs. 5,726 crore for 1978-79.
After adjusting the price increase, the
volume of exportg totally declined.
So also in 1980-81, the performance
-@ontnued to be s‘lu_zglsh and the

10 per cent in value termg implying
continyed  stagnation in  volume
terms, These are on record of the
Economic Survey, There‘fore, Sir, as
a matter of gact, the prospect for us
in Commerce, in export is rather
bleak and none-too-happy at all. As
for the year 1980-81 in regard to jm.
port, it says.

“The Import bill is expected to be
about Rs. 1,300 crore., The trade defi-
cit ig likely to exceed Rs. 4,000 crore.
With the surplug on net invisibles
remaining roughly at last years level,
the current amount of deficit will be
over Rs. 2,000 crore,

Sir, we are not an imperialist coun-
try; we are not Britishers of the
olden gays when they coulg live on
cupen clipping, all sorts of invisibles
would go to Britain, what was known

ag Home charges, tribwte _;ndh d@h
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[Shri Subhash Sen]

etc. Our men abroad, specially in
the Gulf countries are earning at a
gertain leve] and if the son of the

* widow, if these boys, these persons,
these Indian citizens got their jobs
sacked, then what will happen? I am
happy that the Economic Survey
gives a warning, I quote: under the
sub-heading, Outlook for 1981-82 it
says:

“The resulting deterioration in
termg of trade meang a larger trade
deficit at current prices. On the
other hand, export volumeg will be
constrained by the likely recession
in world- demand conditiong and
the increase in protectionism. It
will be unrealistic to expect any
significant growth ip the net gur-
plus on invisibles in the coming
years. The growth in foreign re-
mittances hag already levelled off
in 1978-79, and in view of the con-
siderable uncertainties regarding
ability of the Gulf countrieg to ab-
sorb more labour, a continued
growth under this head cannot be
expected, Interest earnings from
reserveg will alsp decline in the
future, These considerationg point
to the continued difficultieg on the
externa] payment front for some
yearg to come!’

1 am happy that this warning has
been given,

But, Sir, one thing has not been
taken account of. That is the present
periog is characterised by four fea-
tures—recessionary trend throughout
the world, inflationary pressure, pro-
tectionism resorted to by developed
countries who are virtually carrying
on tariff arfare and stagnation.
These four featureg taken together
-will indicate that there hag been a
deepening of the economic crisis. And
I may tell you that thig hag been pro-
Sected intp political affairg also. You
will find the other day Mrs. That-
cher, Prime Minister of the United
Kingdom stressed that North Atlantic

Lreaty Organisation should conern
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themselyeg not only with the Mem-.
bers of the NATO, but also it should:
seek to protect their interest. What
doeg it mean? It means that dur-
ing emergency, NATO will be’ asked
to look after British interests in the-
Middle East. We have seen in the
papers to-day also that America is
trying to arm Pakistan. What A are
the ostensible reasons? They are: to
get a base nearer the Soviet Union,
to get a base nearer Afghanistan and
to keep the route, from the oil ex-
porting countries to America, free and
without disturbance.

So, we are passing through a
period when anything may happen.
When we lay down g strategy for ex-
port, we must take al] these things.
into consideration. Thig hag beey lost:
sight of in the report on the Ministry
of Commerce.

As to our trade, I shouly refer to
chart No. 6.10 at page 127 of “Eco-
nomic Survey”  What are the main
itemg of our export? In the chart,
under the head “India’s share in
world exports of principal commodi-
ties in 1979 it is said: Tea—23.8 per
cent; spice 20.0 per cent; Leather 10.1
per cent; cotton fabric woven 5.1 per
cent; iron ore 5.1 per cent and rice
5.7 per cent, A]] other items are be-
low 5 per cent.

What gbou! engineering merchan-
dise? M rieg other than electric
0.1 per cent; and electric machinery
and applianceg 0.1 per cent. So, even
after 33 years of independence, we
are stil] exporters of primary pro-
ducts, We are still exporterg of food-
stuffs and primary productg like lea-
ther, skin ete.

We have really gone into the engi-
neering jndustry, we have gong intor
the metallurgical jndustry, and we
have gone into the heavy electrical in.
dustry. It is all true. But in today's
context where do we stand only 0,1
per cent of Machinery, other tham.
electrical, is exported by us, and elec-
trical appliances: to: the extent of 0.E
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per cent. So, basically the Indian
economy is languishing, as during the
dayg of colonialism. Thig point should
not be lost sight of,

As regardg the direction of India’s

trade, it is true that now we don’t
wholly depend upon U.K. and other
Western countries. It is true; but still
in the chart at 6.9 given at page 125
of Economic Survey, countries have
been classified under certain heads,
viz, “USA; Canada; ECM countries”
ete. It is seen that with the excep-
tion of ESCAP countries and others,
in respect of all the other countries
we are running into a trade deficit.
This is not very good,

Ag regards prices, I should say that
inflationary pressure is there through-
out the world. But what do we get
for the merchandise that we export?
We are purchasing at a higher rate.
But the merchandise that we export
is not fetching the price which it
should, in an inflationary market,
Through this method also, the whole
plunder.is still going on,

When I come to the price I shall
speak of tea also. We produce most
of the tea and export it, but the
foreign companies and its Indian sub-
sidiarieg are still holding the control.
We find that a peculiar condition has
arisen when the producers, particular-
ly the small and medium do not get
a proper price. The consumers do not
get tea at a cheaper rate. But the
traders like Brooke Bond and Lipton
get away with the booty,

When it is sold at an auction, it is
sold at Rs. 11 or Rs. 12 per kg. but
when it is sold in the retail market,
it is sold at Rs. 20 or Rs. 22 per Kig,
because in between profit is being cor-
nered by the big traders like Brooke
Bond and Lipton and others. They
account for most of the tea purchased
in the share of the 10 foremost pur-
chasers in north east India; they ac-
count for more than 40 per cent of the
purchases of the 10 foremost purcha-
sers. If they opt out from the auction
then the auction crushes down, The
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next day, banks wil] exert pressure
on the small producers to clear their
dues taken against hypothecation of
the crops, They have to resort to
distress selling. By thag way, small
and medium producers are suffering
and they are going to ruins.

The multi-nationals have practically
given a slip to the direction which
wag given under FERA at the time of
the Indianisation of the foreign Tea
companies, I quote from the material
written by a very responsible person
Shri P. R. Sen Gupta. He is the
Secretary of the Tea Board and we
wrote in Economic and Political
Weekly, dated 12th July, 1980, It is
a rejoinder to an earlier write up
published in that paper. It says as
follows:

“Another anomaly implementation
of FERA so far as the Tea Indus-
try is concerned is that there has
been in the process a very substan-
tial increase in the share capital of
the successor Indian companies over
the original paid-up capital. This is
because (1) a very large part of the
valuation of the assets of the erst-
while foreign companies has been
capitalised; and (2) the amount thus
capitalised has been treated as con-
stituting 74 per cent of the paid-up
capita] of the would-be Indian com-~
pany and the remaining 26 per cent,
hag been made up by fresh issue of
shares in India.”

He further says as follows:

“As a result, most of the FERA
companies now have a much larger
capital base than before, enabling
them to make higher remittances on
account of dividends than before
which is quite contrary to the objec-
tives of FERA.” e
This shows how the multinational

companies are manipulating the auc-
tion. Now they have melraged their
capital base and how they are giving
a slip to the direction under FERA.
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- [Shri Subodh Sen]
Our Government never tried to dis-

eipline these multinational companies
and their Indian subsidiaries,

I would request the Government to
See whether some sort of bulk pur-
thage scheme of tea could be adopted
as wag adopted by the U.K. Ministry
of Food during the war. At that time,
tea gardens were given quotas and
those quotas of tea were to be lifted
by the U.K. Ministry. That was done
for ensuring the supply of tea to UK.

Now for giving a price support, if
the Government comes to the help of
the weaker sections and purchase
every year a certain quantity of tea
from them, then they can be saved
from the ruins,

This much about tea, About jute,
T should say that the Jute Corporation
of India has completely failed to give
price support to the jute growers. It
so happened that at the time when
jute came on the market the J.C.I
felt shy to go into the market. The
private purchasers, particularly the
agents of the big mill ownerg had at
that time purchased the better quality
jute and an inferior quality was al-
lowed to stay in the market, and when
there wag o crash in the prices they
give to the J C.I

If J.C.I. purchases at least 50 per
cent of the crop so that they can
dictate the price to the mill owners,
then the jute growers can be assured
of a price.

I should also say that in so far as
jute industry is concerned, there has
been a big Task Force Committee. I
understand that there was a strike in
1979 for 50 days by the jute workers.
An agreement was reached, and there
was a provision that a committee for
investigating the workload of the jute
workers in West Bengal would be con-
stituted. That Committee hag been
constituteq and when the Committee
" is almost on the threshold of finalising
itg report, it is now learnt, that the
Task Force has prepared a report
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saying that the whole matter should
be looked into. In that report they
have also stated that the machinery
should be renovated and the velocity
should be increased, thereby causing
intensification of the workload of the
labourers, All the trade unions there
apprehend that at least 20 per cent of
the labour force in jute industry wil]
be surplus and there will be retrench-
ment. It is most unfair that when
West Bengal is having an inquiry
completed, when they are going to
make a recommendation, on the top
of it, a Cenfral recommendation is
made with the purport of intensifying
the labour of the workers, Then that
will practica]ly help the big jute mill
owners and may will go at once for
retrenchment of workers. So, that
will cause havoc to the jute indus-
try; that will cause dislocation; that
will give rise to unhappy repercus-
sions and I would say that the
workers will resist it tooth and nail
and there will be dearth in jute ex-
ports,

Before I end, I think the Govern-
ment should take adequate steps to
protect the workers, to portect the
small scale producers so that they do
not suffer and multi-nationals and big
guns cannot dominate our industry.
With these words, I conclude.

SHRIMATI GEETA MUKHERJEE:
(Panskura): I beg to move:

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1”

[Failure to nationalise
and import trade] (1)

export

“That the demand under the head
Foreign Trade and Export Produc-
tion be reduced to Re. 1”

[Failure to nationalise sick tea
gardens of West Bengal] (4)

“That the demand under the head
Textiles, Handloom and Handi-
crafts be reduced to Re. 1”

[Failure to supply yarn to the
handloom weavers at Treasonable

price in West Bengal] (13)
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“That the demand wunder the

head Textiles, Hondloom and

Handicralts be reduced to Re. 1”

[Failure to supply raw mate-
rials at reasonable Price to
artisans] (14)

“That the demand under the
head Textiles, Hondloom and
Handicrafts be reduced to Re. 1”

[Need to nationalise Mohini
Mills Ltd. at Belghoria, 24 Par-
gans, Weg Bengal] (15)

“That the demand wunder the
head Textiles, Hondloom and
Handicrafts be reduced to Re. 1”

[Failure to protect handloom
industry] (16)

“That the demand under the
head Textiles, Hondloom and
Handicrafts be reduced to Re., 1”

[Failure to ensure remunera-
tive prices to jute growers] (17)

“That the demand under the
head Textiles, Handloom and
Handicrafts be reduced to Re. 1”

[Failure in nationalising jute
industries] (18)

“That the demand under the
head Textiles, Handloom and
Handicrafts be reduced to Re. 1”

[Need for increasing purchase
price of jute through Jute Cor-
poration of India] (19)

“That the demand under the
head Textiles, Handloom and
Handicrafts be reduced to Re. 1”

[Need for canalisation of buy-
ing of raw jute by jute mills
compulsorily through Jute Cor-
poration of India (20)

SHRI R. L. P. VERMA (Kodar-
ma): I beg to move:

“That the demand under the
heag Ministry of Commerce be
reduced to Re. 1”

CHAITRA 2, 1903 (SAKA)

Commerce 370

[Failure of MITCO to recog-
nise the Mica Mazdoor Sangh of
Gudur (A. P.) which hag enrol-
led 2500 smembers out of total
strength of 3000 workers in An-
dhra Pradesh] (21)

“That the demand wunddr the

head Ministry of Commerce be re-
duced to Re.l”

[Failure to give representation
to Mica Mazdoor Sangh (affilia-
ted with B.M.S.) Gudur in the
Mica Advisory Committee of
the Ministry of Commerce] (22)

“That the demand under the

head Ministry of Commerce be
reduced to Re. 17

[Failure of MITCO to allow
the exporterg of mica to  open
parellel office at Brussels as
per 50:50 sharing formula] (23)

“That the demand undey the
head Ministry of Commerce be re-
duced to Re. 1”

[Delay in submitling the Re-
port of Mica Fact Finding Com-
mittee constituted in the year
1978 for developing micg indus-
tries] (24)

“That the demand under the head
Ministry of Commerce be reduced
to Re. 1”

[Delay in submission of Swa-
minathan Committee’s report for
boosting up mica industry] (25)

“That the demandsunder the

head Ministry of Commerce be
reduced to Re. 1”

[Failure to start coustruction,
work of Mica Paper Factory and
Glass Bended Mica Factory at
Kodarma] (26)

“That the demanq under the head
Foreign Trade and Export Produc-
tion be reduced to Re. 1”

[Failure of Mica Trading Cor-
poration to systematise the dis-
tribution of orders between the
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¢

exporters and dealers of mica

owners] (27)

“That the demand under the heag
foreign Trade and Export Pro-
duction be reduced to Re. 1”

ailure of MITCO to increase
production from mica mines to
meet the higher export commit-
ment] (28)

“That the demand under the head
Foreign Trade and Export Produc-
tion be reduced to Re. 1”

[Failure of MMTC to check
under invoicing and evasion of
export and import duty to the
tune of croreg of rupees from the

Exporters and importers of stain-
nless steel (sheets and  plates)
utensilg by canalising 100, export
and import] (29)

“That the demand wunder the
head Foreign Trade and  Export
Production be reduced to Re. 1”

[Failure to control the standard
of quality of utensils (stainless
steel manufactured for export
by different parties and allowing
them to import 10 per cent more
than their export on OGL] (30)

“That the demand wunder the
head Ministry of commerce be redu-
ced to Rs. 17

[Deflating the figures of cost of
production of Jute to protect the
interests of industrialists] (32)

“That the demand under the
head Ministry of Commerce be re-
duced to Rs. 17

[Failure to set up of Jute Board
for all round development of jute
industry] (38,

‘That the demand under the
head Ministry of Commerce be
reduced to Re. 1"

[Failure to encourage the pro-
duction of cheap controlled cloth
(34)
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“That the demand under the
head Ministry of Commerce be re-
duced to Rs. 1”

[Failure to take over the Binny
Mills and other sick mills] (35)

“That the demang under the
head Ministry of Commerce be
reduced to Re, 1”

[Failure to natiqnalise the jute
industry] (36) i

“That the demand under the
head Ministry of Commerce be
reduced to Re. 17

[Failure to check the exploita-
tion of jute growers by the Jute
mill owners](37)

SHRI R. K. MHALGI (Thane): I
beg to move:

“That the demand under the
head Ministry of Commerce be
reduced by Rs. 100”

‘consumers’
Textile

[Need to appoint
representatives on the
Committee] (3) f

SHRI T. R. SHAMANNA (Banga-
lore South): I beg to move;

“That the demand under the
head Ministry of Commerce be
reduced by Rs. 100"

[Failure to get favourable ba-
lance of trade to India] (38)

“That the demand under the
heaq Ministry of Commerce be
reduced by Rs. 100” T

[Failure to give better facilities
to exporters to earn mora foreign
exchange] (39)

“That the demand under the
head Ministry of Commerce be
reduced by Rs. 100”

[Failure to make numeber of
sick cotton textile mills in the
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country to become economically
viable,] (40)

“That the
head Ministry of Commerce
reduced by Rs. 100"

demand wunder the
be

[Failure to frame anq work
out projects to export profitably
the exportable minerals like iron
ore] (41)

“That the demand under
head Ministry of Commerce
reduced by Rs. 100"

the
be

[Failure to take effective mea-
sures to increase the production
of exportable commodities like
tea, coffee, jute and rubber to
build up our foreign exchange
reserves] (42)

the
be

“That the demand undep
head Ministry of Commeyce
reduced by Rs. 100"

[Failure to develop handicrafts
in a coordinated way to help
artisans and the trade] (43)

the
be

“That the demand wunder
head Ministry of Commerce
reduced by Rs. 100”

[Failure to tone up the work-
ing of State Trading Corporation
and Minerals ang Metal Trade
Corporation to build up our for-
eign trade to the best advantage
of the country] (44)

the
be

“That the demand under
head Ministry of Commerce
reduced by Rs. 100"

[Failure of Government to
have proper control over Trade
Fair Authority in respect of ad-
ministration and staff matters]
(45)

-“That the demand under the
head Ministry of Commerce be

~ reduced by Rs. 100”
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[Failure to tone up the admi-
nistration of Tobacco Board by
giving representation in an equi-
table way, and taking steps to
grow quality tobacco for internal
and external use] (46)

“That the demand under the
head Ministry of Commerce be
reduced by Rs. 100”

[Failure to solve difficultiegs of
handloom weavers and also to

provide them full employment]
(47)
“That the demand under the

head Ministry of Commerce be

reduced by Rs. 1007

[Failure to take effective steps
to make National Textile Cor-
poration fo help large number of
textile mills economically
viable] (48)

“That the demand under
heag Ministry of Commerce
reduced by Rs. 1007

the
be

[Failure to take actlon against
Jute Corporation of India  for

heavy loss that it ig incurr-
ing] (49)
“That the demand under the

head Ministry of Commerce be-

reduced by Rs. 100”

[Failure to take action against
Central Silk Board which has
failed to control the price stabi-
lity of silk products] (50)

SHRI K. A. RAJAN
beg to move:

(Trichur):

“That the demand under the
head Ministry of Commerce he re-
duced to Re.l1”

[Failure to stop the import of"
rubber and protect the rubber
growers] (51)
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“That the demand under the
head Ministry of Commerce be
reduced to Re. 17

[Failure to give financial grantg
to Kerala State to stock hand-
loom goods ang protect handloom
weavers] (52)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 17

[Failure to streamline the
working of the State Trading
Corporation] (53)

“That the demand under the
head Minis‘ry of Commercte be re-
duced to Re. 17

[Failure to ensure remunera-
tive prices to jute growers] (54)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1”

[Failure to streamline the
working of the Tea Board] (55)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1’

[Failure to  streamline  the
working of the Cardamom
Board] (56)

“That the demand wunder the
head Ministry of Commerce be
reduced to Re. 17

[Failure to protect the cashew
industry by indulging a rational
import of raw cashew nuts] (57)

“That the demand wunder the
ihead Ministry of Commerce be
.reduced to Re. 1"

[Failure to protect the cashew
" industry by canalising the whole
““import of raw nuts through a
-public agency] (58)
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“That the demand under the
head Ministry of Commerce be
reduced to Re. 1”

[Failure to get favourable
balance of trade for India] (59)

“That the demand under the
head Ministry of Commerce be
reduced to Re 1"

[Failure to check imbalances in
our Export Import trade] (60)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1”

[Failure to accélerate the ex-
port of marine products] (61)

'That the demand under the
head Ministry of Commerce be
reduced to Re. 1”7

[Failure to find out new mar-
kets for marine products in for-
eign countries] (62)

“That the demand under the head
Ministry of Commerce be re-
duced to Re. 1"

[Failure to give raw materials
to artisang at a reasonable price]
(63)

“That the demand wunder the
Ministry of Commerce be reduced
fo Re. 17

[Failure to protect handloom
industry] (64)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1”

[Failure to supply yarn to the
handloom weavers all over the
country] (65)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1"

[Failure te give cash assistance
to handloom gocieties] (66)
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“That the demand under the
- head Ministry of Commerce be
-reduced to Re, 1”

[Failure to streamline export
and import trade] (67)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1”

[Failure to nationalise sick
tea gardens in Kerala] (68)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1”

[Failure to encourage produc-
tion of controlleg cloth] (69)

“That the demand wunder the
head Ministry of Commerce be
reduced to Re. 1”

[Failure to nationalise the tex-
tile industry] (70)

“That the demand under the
head Ministry of Commerce be
reduced to R. 1’

[Failure to streamline the
working of the Coffee Board]
(71)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1”

[Failure to  streamline the
working of the Rubber Board]
(72) )

SHRI GEORGE JOSEPH MUN-
DACKAL (Muvattupuzha): I beg to
move:

“That the demand under the
- head Ministry of Commerce be
reduced to Re. 1”

[Failure to stop the import of
rubber and save foreign ex-
change] (73)

: “That the demand under the
head Ministry of Commerce  be
reduced to Re. 1”

CHAITRA 2, 1903 (SAKA)

Commerce 378

[Failure to give spraying sub-
sidy to rubber growers and en-
courage rubber production] (74)

“That the demand under the
head Ministry of Commerce be-

" reduced to Re. 1”

[Failure to give subsidy for
exporting cocoa products] (75)

“That the demand wunder the
head Ministry of Commerce be:
reduced to Re. 1”

[Failure to stop the import of
coconut oil and copra] (76)

“That the demand under the:
head Foreign Trade and Export Pro-
duction be reduced by Rs. 100”

[Failure to take effective steps
to gain  self-sufficiency in rub-
ber] (77)

“That the demand| under the
head Foreign Trade and Export
Production be reduced by Rs. 100”

[Failure to export cocoa beans]
(78)

“That the demand wunder the
head Foreign Trade and  Export
Production be reduceq by Rs. 100”

[Failure to stop the import of
nut-meg ang cloves] (79)

“That the demand under the
head Foreign Trade and  Export
Production pe reduced by Rs. 100

[Failure to establish Pepper
Board for the promotion of pep-
per production and  market-
ing] (80)

“That the demand wunder the
head Foreign Trade and Export
Production be reduceq by Rs. 100"

[Failure of STC to purchase
ginger and turmeric at a. Fair-
rate for exporting] (81)

“That the demand wunder the
head Foreign Trade and Export

- Production ke reduced by Rs. 100™
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[Failure to stop the import of
rubber thread which is produc-
ed sufficiently in our
(82)

SHRI SUBODH SEN (Jalpaiguri):
beg to move:

“That the demand under the
head Ministry of Commerce be
reduced to Re, 1"

[Failure to assure adequate
supply of tea to domestic consu-
mers at a cheaper rate] (83)

" “That the demand under the
head Ministry of Commerce be
reduced to Re, 1"

[Failure to examine as to why
the retail market of tea goes
high inspite of a fall in price in
the tea auction] (84)

“That the demancf under the
head Ministry of Commerce be
reduced to Re. 17

[Failure to protect the small
and medium producers of tea
from the multinational tea trad-
ing firms] (85)

“That the demand wunder the
head Ministry of Commerce be
reduced to Re. 1"

[Failure to protect the jute
growers from the jute traders and
just mill owners by lifting at
least 50 per cent of the crop at a
remunerative price] (86)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1"

[Failure to nationalise jute
industry] (87)

“That the demand under the
head Ministry of Commerce be
reduced to Re, 1"

[Failure to check the declining
irade in the export of quinine
sails from the district of Darje-
eling] (88)
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“That the demand wunder the
head Ministry of Commerce be
reduced to Re, 1"

[Failure to adopt speedy mea-
sureg to take over closed and
sick tea gardens in West Bengal
Assam and other States] (89)

“That the demand under the
head Ministry of Commerce be
reduced to Re. 1”

[Failure to nationalise tea
plantations owned by the mul-
tinationals and big  monopoly
houses (90)

SHRI RAM AVATAR SHASTRI
(Patna): I beg to move;

“That the demand wunder the
Heaq Ministry of Commerce be
reduced to Re. 1.” \

[Failure to solve the problems
of the weaverg in the country] (88)

“That the demand under the
Heag Minis'ry of Commerce be
reduced to Re. 1.”

[Failure to give priority to
handloom weavers in grant of
assistance] (99)

“That the demand under :'the
Head Ministry of Commerce - be
reduced to Re, 1"

[Closure of a number of small
scale mica units as a result. . of
failure to ensure remunerative
prices to smal]l mica traderg (100)

“That the demand under the
Head Ministry of Commerce be
reduced to Re. 1.”

[Failure to promote silk indus-
# try in the country] (101)

“That the demand under the
Head Ministry of Commerce be
reduced to Re. 1,”
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[Failure to increase exports
of miza to the Soviet Union and
~ socialist countries] (102)

“That the demand under the
Head Mini:try of Commerce be
reduced to Re. 1.”

[Failure to avert the crisig in
mica trade (103)

“That the demand under the
Head Ministry of Commerce be re-
duced to Re. 1.

[Failure to give remunerative
price to jute grewers] (104)

“That the demand under the
Head Ministry of Commerce be
reduced to Re, 1.”

[Failure to formulate a policy
fo produce coarse cloth instead
of fancy cloth] (105)

“That the demand under the
Head Ministry of Commerce be
reduced to Re. 1.”

[Failure to nationalise textile

industry] (106)

“  “That the demand under the
Head Ministry of Commerce be
reduced to Re:1.”

[Failure to nationalise jute
industry (107)
“That  the  demand under the

Head Ministry of Commerce be
reduced to Re. 1.”

[Failure to use Hindi in
various departments under the
Ministry of accordance w'th the
Provisions of the official Langu-
ages Act, 1963] (108)

H"’I’hat .tl?e demand under the
eaq Ministry of Commerce be
Teduced to Re. 1.”

_IFailure to give effect to sec-
tion, (33) of the Official Languages
Act, 1063 by the Ministry] (109)

“That  the demand unde
r the
Heﬂd Mj-ni!try of commerce 'be
Teduced to Re..1
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[Failure to check malpractices
arising out of over-invoicing
and under-invoicing] (110)

“That the demand under the
Head Ministry of Commerce be

reduced to Re. 1.”

[Tarnishing the image of India
by exporting sub-standard Indian

goods] (111)

“That the demand under the
Head Ministry of Commerce be
reduced to Re. 1.”

[Failure to nationalise the
entire import and export trade]112

“That the demand under the
Head Ministry of Commerce be re-
duced to Re. 1.”

[Failure to nationalise the
foreign trade] (113)

“That the demand wunder the
Head Ministry of Commerce be
reduced to Re. 1.

[Need to make the offices of
Commerce Ministry abroad more
effective] (114)

“That the demand under the
Head Ministry of Commerce be
reduced to Re. 1.”

[Payment of heavy amount of
compensation to industrialists in
the name of taking over of sick
industries by Government] (115)

“That the demand under the
Head Ministry of Commerce be
reduced to Re. 1.”

Failure of the Government to
purchase the cloth weaved by
weavers] (116)

“That the demanq undey the
Head Ministry of Commerce be
reduced to Re. 1.”

[Failure to supply cotton yarn

to weavers at cheap rate] (117)

/ “That the demand wunder the
Head Ministry of Commerce be
reduced to Re. 1.”

[Failure to increase export of
- mango lichi and banna] (118)

o
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“That the demand under the
Heaq Minisiry of Commerce be
reduced to Re. 1.”

[Failure to nationalise tea in-
dustry] (119)

“That the demand under the
Head Ministry of Commerce be
reduced to Re, 1.”

[Failure to ensure loang to
weavers from banks] (120)

“That the demand under the
Head Ministry of Commerce be
reduceq to Re. 1.”

[Need to waive the Iloans of
crisis stricken weavers] (121)

“That the demand under the
Head Ministry of Commerce be
reduced bg Rs. 100.”

[Failure to ensure remunera-
tive prices to rubber growers]
(122)

“That the demand under the
Head Ministry of Commerce be
reduced by Rs. 100.”

[Failure to check exploitation
of tobacco cultivators] (123)

“That the demand wunder the
Head Ministry of Commerce be
reduced by Rs. 100

[Failure to check malpractices
in Tea Board] (124)

“That the demand under the

Head Ministry of Commerce be
reduced by Rs, 100"

[Failure to check malpractices
in Coffee Board] (125)

“That the demand under the
Head Ministry of Commerce be
reduced by Rs. 100.

[Failur to increase export of
rubber] (126)

“That the demand under the
Head Ministry of Commerce be
reduced by Rs. 100.”

[Failure to check repatriation
* of profits by foreign tea com-
panies] (127)

“That the demand wunder the
Head Ministry of Commerce be
reduced by Rs. 100.”

[Failure to check hike in prie-
es to of tea] (128)

‘That the demand wunder the
Head Ministry of Commerce be
reduced by Rs. 100"

[Failure to check malpractices
in the name of weavers’ Coopera-
tives] (129)

“That the demand wunder the
Head Ministry of Commerce be
reduced by Rs. 100.“

[Failure to dislodge people
Having permanent vested inter-
ests in weavers’ Cooperative]
(103)

“That the demand under the
head Ministry of Commerce be
reduced by Rs. 100.”

[Failure to ensure loans on
easy terms to weavers] (131)

“That the demand under the
Head Minjstr of Commerce be
reduced by Rs. &100.F

[Failure to check malpractices
in the distribution of Statandard
and Jana‘a Cloth] (132)

15.59 hrs.

SHR1 CHINTAMANI PANIGRAHI in the
Chair).

SHRI JAGANNATH RAO (Berha-
mpur): Mr. Chairman, I am glad
that T have got an opportunity to
speak on the demnds of this Ministry.
The Ministry of Commerce play a
vital role in the growth of the natio-
nal economy. It is i ncharge of
formulation of policies of export
trade and also implementing them.
It is true that in the year 1979-80
there was slight fall in the exports.
For that there are a variety of reasons
not because of the slackness of the
industry or the slackness of the
Ministry they were there, but because
of certain circumstances, both domes-
tic and international. At home, in
1979-80 there was a shortfall in power
production, in coal and Cement,
There have been transport bottlene-
cks: there has been drought in vari-



ous parts of the country which affect-
ed adversely; there was recession ag
a result of which there was a slug-
gish growth in the world economy.
In the face of all these -circumstan-
ces, naturally and necessarily, the
export trade of any country would
be hit by these shortfalls.
That is no reason for anyone, includ-
ing my friend from the opposition
party to be disillusioned or dis-
appointed at the growth rate. Import-
ant steps have been taken by this
Ministry in 1980 to overcome the diffi-
culties, In the last six months, we find
a spurt in production. There is in-
creage in power supply. There is
inerease in coal supply. Transport

bottlenecks have been removed and

industrial production has increased,
With this, naturally and necessarily,
there will be a spurt in the export
trade of the country. India is one of
the major exporting countries of the
world. Ouy five year plans on eeono-
mic development, right from the fif-
ties till doday have given us a good
agricultural base and industrial base.
In the field of agriculture, in the-stx-
ties we were ghort of :Eoedgrams and
we had to import foodgrains from
abroad. But with the advent of the
grren revolution, not only we have be.
come surplus in agricultural produc-
tion, but we are in a position to ex-
port agricultural products including
rice, sugar, a sugar products and g0
on. In the field of industry, the great
colossus, Pandit Jawaharlal Nehru
had the foresight to build up an in-
dustrial base. He started repearch
laboratories ang research institutes
all over the country, which were res-
ponsible for creating a scientific tem-
per and which have given us a strong
industrial base. In the field of indu-
stry, India has made a big leap for-
ward. We are one of the industria-
lised nations in the world, We are
the tenth. This is the ranking given
by their developed countries. Our
infrastructure in agriculture and in-
dustry is basically sound and we are
g0ing ahead year after year increas-
ing our production with scientific and
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technological developments in the
world. But we cannot have sophisti-
cated technology for production at
home, because our production should
be labour-intensive and only inter-
mediate technology would be necs-
sary and possible. But for export,
very sophisticated technology is neces-
sary because we have to compete in
the world market. So, in the competi-
tive world today where we have to
face competition from highly sophis-
ticated and technologically developed
nations, it is no easy task for India
to compete in the world market, but
still we are doing it. Our achieve-
ments so far are very commendable
and these would give us an impetus
to go forward in the coming years.

In the field of jindustry, we have
been exporting engineering goods,
eleetronic goods and other manufac-
tured goods and we have been earning
valuable foreign exchange. Last year,
of course, there was sluggishness in
export trade, which will be made up
this year, because appropriate gteps
have been taken by the Government.
The first thing that the Government
did in 1880 after coming to power was
to regularise the expansion of the
capacity of the key industries, so that
they could produce more. They have
given some concessions to export-
orienteg industries and have taken
them out of the operation of the
MRTP Act, They will not be domin-
ant undertakings for the purposes of
that Aet because they are wholly for
export purposes. They have also per-
mitted  oil-exporting countries to
invest in equity in our
companies, not exceeding 40 per cent.
These are very valuable and import-
ant concessions that have been given
to the exporting industries so that
they could expand. It is a matter of
gratification for all of us that our
country which has come of age only
recently and when the economy has
come to take-off stage, is able to com-
pete with the world market in the;
sophisticattd goods. I see no reason
to be difident. I hope, in the year
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1981-82 with the measures that the
Government has contemplated and is
implementing, the production would
go up and the shortfall in the export
trade of certain things which was
visible last year, would be made up
this year. The exports in 1980-81
are estimated to be worth Rs. 7100
crores. The trade deficit has gone up-
to Rs. 4000 crores. But that is not
because of the bad performance in
the export trade but because of the
price hike in oil and import of indus-
trial raw materials from abroad which
are affected by inflation. Therefore,
we have imported inflation to some
extent. With this high rate of infla-
tionary prict we had to import essen-
tial raw materials for the expansion
of the industry and for modernisation
of the industry. So, necessarily im-
port trade bill has gone up But that
does not mean that the txport trade
bill has not gone up. The import bill
which has gone up, I am sure, will
be made up thig year. In the field of
agriculture, we have been exporting
five to six lakh tonnes of rice. We
are also exporting sugar and sugar
products. But because of the shortfall
in the production of sugar, last year
it could not be exported. On that
account, we lost some income. Like-
wise, the conditions in the country
shall also determine the level of ex-
port trade. Export of leather and
leathey goods was also limited last
year. Evepn export of marine products
was limited. T set no reason to be
despondent, In the field of industry,
we have entered into joint ventures
with man countries—about 207 joint
ventures. We are participating in
the equity by supplying capital equip-
ment and transfer of technology. Tt
is only in a few rases that the cash
contribution has been made--perhaps
35 cases or so. So. India has achieved
a high level of efficienty in the field
of industry. Other developing coun-
tries look at us for ossistance, help
and guidance. We also take up turn-
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key projects in other countries. That
shows that we are going ahead and
keeping abreast with the scientific and
technological developments in the
world. Therefore, we are also com-
peting with  highly industrialised
developed countries, West Germany,
USSR, USA, UK, Japan are purchas-
ing goods from us. What does this
show? TUnless we have come 10 a
certain standard of efficiency and
quality, those countries shall not
accept our goods. Our major trade
partners are USSR, USA, UK, West
Germany, Japan. 50 per cent of our
trade is with them. It came to 40
per cent last year. It could be made
up easily this year. Last year we
entered into an agreement with USSR
for five years. Since December our
trade is going up. It will be double
or even treble. Therefore {empor-
ary shortfalls temporary bottlenecks
should not be taken as indicators in
the fall of export trade. In the field
of agriculture, also, export of sugar
was banned last year. We hope that
sugar production will be very high
this year. And again, we will be able
to export sugar. So also marine pro-
ducts, canned foods and so on. Every
possible &attempt is being made by
the Ministry to export every item
that is produced in the country, be it
agricultural products or industrial
products. So, efforts are not lacking
on the part of the Ministry to aug-
ment and boost export trade.

I have got a few suggestions to
make. We are one of the largest ex-
porters of coffee, but it is now limited
only to the three States of Karnataka,
Kerala and Tamil Nadu. Coffee is
grown in Orissa and Andhra Pradesh.
In the Eastern Ghats, in the Andhra
and Orissa border, coffee is grown in
the Anantagiri area of Vizag district,
which originally belongeq to the
Vijayanagaram zaminlari of which
Shri V. B. Raju was the previous
zamindar. Similarly, coffes is grown
in Orissa also. Coffee grows well at
an altitude of 3,000 ft. where there
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is moisture, So, coffee plantiations
should be encouraged. In Jeypore
town of Koraput division, coffee is
grown even in the compounds of
houses. Therefore, a serious attempt
should be made by these two States
to develop coffee plantations. Once a
seed is planted, because of the mois-
ture it will automatically grow.

In the case of cashew, the theory
that it will grow only on sandy soil
or coastal area has been exploded.
You can find any number of cashew
trees in the slopes of Eastern Ghats,
In 1950 these cashew trees were planted
in the Koraput distriet of Orissa as a
soil conservation measure. Now we
find thousands of acrese of cashew
tree greenery, and the State Govern-
ment is getting very good revenue
from the sale of cashew., Therefore,
it need not be confined to the coastal
area. 1 heard over the radio that a
sum of Rs, 38 crores are going to be
spent for increasing the area under
cultivation of cashew only in lhe
plains of four States. I say that it
can be tried in the hilly areas also.
In the Eastern Ghats of Orissa and
Andhra Pradesh, more so in the
catchment areas of the hydel projects,
cashew trees could be planted so that
they will be a good instrument to
prevent sol] erosion.

Coming to marine products, I do
not see why the export of marine food
products and shrimps and the canning
industry should not be increased. Co-
operatives of fishermen should be for-
med in the coastal areas, particularly
in the East Coast. In the West Coast
there are some co-operatives and I
had oceaslon to visit some of them.
They are exporting canned shrimps.
Since we have such a lon coastline we
should take full advantage of it end
develop our export trade of marine
and canned food.

We have got a very good potential
for export trade. We can be confi-
dent that the trend will improve in
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the years to come, because the poli-
cies adopted by the Government in
the recent months are productive of
good results, and I am sure the year
1981-82 will be an year of boom for
export trade for India.

I have great pleasure in supporting
the Demands for Grants of this Minis-

try.

SHRI P. ANKINEEDU PRASADA
RAO (Bapatla);: Mr. Chairman, Sir,
at the outset, I would congratulate
the Minister for his able performance
and his ability to push up the exports
and restrict the imports to the extent
possible, thus maintaining our trade
balance at a proper level. The situa-
tion in the world is such, with reces-
sion on one side and inflationary
trends on the other. The developed
countries are trying to exploit the
developing and under-developed
countries.

The prices of commodities which
w¢ have to import necessarily such
as oils and other essential items are
going up very high in the world mar-
ket. In these circumstances, the
Ministry is able to steer us out of the
crisis that was created before this
Government came into power.

Regarding growth rate in respect of
many of the exports of traditional and
non-traditional items, performance is
not bad. In some of the commoditics
which are out of reach of the Gov-
ernment, there may be a little slug-
gishness, but it does not limit to this
country alone. It is the same situa-
tion which all the countries are fac-
ing in the international trade. In
rtspect of some of the items there is
a remarkable increase in the growth
rate for which we have to appreciate
the performance of the Ministries. Az
far as the Commerce Ministry is con-
cerned, as you know it is a liaison
Ministry and the performance of the
Commerce Ministry depends upon the
performance of the other Ministries
as well as that of industries which
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produce goods for export and the in-
dustries which consume the imported
goods. So, Sir, taking into conside-
ration the overall position and the
situation that is prevailing in the
country during this year with teco
many power-cuts, too many labour
troubles, with drought here and there,
with all these handicaps, the Ministry
is steering us properly through the
‘erisis and I thank the Ministry for
the same.

In order to improve our position,
we have to keep on increasing our
exports. For increasing our exports,
retaining the traditional markets
which we are having, we have to
explore the new markets also. This
is a tricky process. In the world of
competition, we have to compete with
the developed countries with wvast re-
sources and technical know-how and
if their Governments want, they will
be able to solve their problem by
financing the internal exporters, by
giving concessions to the exporters.
In this connection, there should be a
continfious effort 10  increase our ex-
ports by methods which are called
export promotion methods. With the
new policies laid down, with the new
rrocedures adopted by the Govern-
ment this year, we are 1ble to keep
up the tempo, but at the samt time
I want to bring to the notice of the
Ministry some commodities on which
ihey have to lay a little more stress.
As we know, this is a country which
produces more agricultural products—
that is the best asset we are having—
and we have to make use of the poten-
tialities of producing more agricul-
tural commodities to solve our inter-
national problems such as to meet our
jmport bills. The import bills are
going up not at our pleasure, out at
the pleasure of the exporting coun-
tries. What have the oil-producing
countries done today or what some
other countries will bhe doing to-
morraw? So, in order to come out
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of the whirl pool, in order to meet.
our increasing impert demand, we:
ought to keep on continuing our ex-
ports keeping in view our national
interest, not on items such as engi-
neering goods where we have not been
able to stand the competition in the
world market; advanced countries.
are able to produce more because they
have a better and advance knowledge.
We can certainly do better in so far
as agricultural products @are concern-
ed. We are not taking proper steps,
at a time we were in need of foreign
exchange to meet our import bill.
There are items which are produced
in this country by which we can have
valuable foreign exchange in export
market. We are putting some cuts in
the name of domestic consumption. It
is a fact that domestic consumption
has to be taken care of. But our
effort should be to keep the supply
position in tact not by cuting our ex-
port but by producing more and ex-
porting more. Take for instance the
commodity like sugar. We can grow
sugar in abundance. If proper support
price is given to the agriculturists if
proper atmosphere is created and if
proper incentives are given to them
to produce more, we can not only
meet the needs of the country but
also we can produce a #ood amount
for export also.

To catch the market-is a very tricky
thing. It should be our first effort to
keep the traditional market. Once
we lose the traditional market and if
some other country supplies that com-
modity, it would be difficult to recap-
ture that market again. More sugar
can be produced in this country, we
may say that we are going to have
bumper crop this year, That means we
are having more production and have
surplus to our requirements. But T°
am doubtful whether we will be able
to recapture the market as somebody
else has already captured the market. /
Somehody else has heen supplying as
we failed to supply continuously. Now
they may not be taking from us. T
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‘want to impress upon you, in the
mame of domestic consumption let us
not iry to cut short our exports es-
pecially in the agricultural commodi-
‘ties where we can produce in abund-
ance, where potentiality is there in
the country, whereby giving incentive
we can produce agricultural com-
medities mope in this country.

If such a situation comes, we should
.at least grow more and more by giv-
ing better price to them and not to
buy the goods of the foreign market.

There are certain other essential
[tems. In the name of consumption
we ‘are banning them. If we are ex-
Jporting some of those items they will
fetch four times the value. Take for
instance the seeds like ground nuts
and other things which are being used
in the name of self-sufficient for
vegetable o0il which are not available
for export. But even by banning it
we are not able to achieve self suffi-
ciency. But by exporting the ground
nut, we get four ‘imes value in foreign
exchange to the price of oil we pro-
‘duce from it. We have to take into
account this. We produce ground
nutg in this country. There is a price
gap between the commodity in raw
form and in some other form. If we
allow export we can import neces-
sary consumable goods in this ecoun-
itry. We can grow ground nuts in
-abundance. There ig a market in the
world. We can sell them. We can
-sell them and buy edible o0il which is
needed. There will be four times pro-
fit in this. By simply banning some
.of the items for the domestic con-
sumption and losing the traditional
export markets, we may not be able
‘to capture again. In some cases we
are losing valuable foreign exchange,
‘two to three times of foreign exchange
which we could get through those
exports by spending one-third or one.
‘fourth. Dfourth We can substitute the
necessary imports. These are one or
“two points which I wanted to stress for
‘the consideration of the Ministry.
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Similarly, coming to imports also,
though many of the imports are res-
tricted and only necessary imports
are allowed today, still there should
be a thorough overhaul of importable
items into this country. What aype
the priorities? We are not having
enough foreign exchange reserves.
Our exports are not equivalent to our
imports. In that context we have
to see what are the things to be im-
ported barring essential items like oil,
edible oil and sophisticated machinery
that we require for the industrial
development of the country. We have
to restrict the import of other things.

Take the case of steel and cement
which we are imporiing and to whom
we are supplying. The domestic pro-
duction is there; the domestic neces-
sities are there. In regard to domes-
tic necessities, there are Government
projects, public sector undertakings’
projects and big industries where
these items are needed. They are the
most essential. Then comes the
question of housing for the poor and
the middle-class people. The lowest
priority should be for the rich, for
posh bungalows which are being con-
structed, which are coming up every-
where in a big way. Our production
of steel and cement is barely suffi-
cient to meet our ends. Untii the
production improves, for two or three
years, shoulg we not put a stop or
put a restriction to constructing bhig
posh bungalows which are consuming
only steel and cement and nothing
else? After consuming a lot of steel
and cement, only four or five persons
will be able to live in it, not more
than that. Just for the few people,
so much amount of steel and cement
we are consuming in the country.
If that much is produced in the coun-
try, well and good. But that is not
s0. We are augmenting it by im-
ports and we are supplying to them.
We should put a restriction on the
import of such items.
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There are several other items also
in the same way. For the sake of
luxuries of the few people, for the
sake of comforts of the few people, in
the country, the items which are in
no way essential are being imported
and supplieq to them. These are the
items which are used by the few
for their luxuries. The construction
of a posh bungalow is not an essential
thing. The import of these items
should be cut short and I request the
hon, Minister to consider it.

Coming to some other products,
many of the products, as one of our
friends said, we are exporting in the
form of raw products. We are expor-
ting raw products and those raw pro-
ducts are being converted into manu-
factured products by other countries
which are re-exporting them and
earning much more on them. Can’t we
think of gradually developing an in-
fra-structure so that instead of ex-
porting raw products, we ourselves
convert them into manufactured pro-
ducts and then export them, thereby
earning more foreign exchange? Spe-
cially in our country where labour is
available in plenty, we can convert
raw products into finisheq products
and export them and try to earn more
foreign exchange, at the same time,
increasing employment potential also
in the country,

For instance, take the case of to-
bacco which is the main product of
Andhra Pradesh. Our production is
good; our exports are good. But in
what form are we exporting? We are
exporting it as un-manufactured to-
bacco. If we develop the necessary
infra-structure in the couniry to ex-
port it as manufactured tohacco, we
can earn more foreign exchange.
Ours is a labour intensive country.
If we do that, what is the quantum ot
employment opportunities that we can
provide in the country and what is
the quantum of foreign exchange we
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can earn, the difference between ex-
porting unmanufactured tobacco and
exporting manufactured tobacco?
That should be done. If we want we
can completely ban manufacture for
internal consumption and start new
units for the purpose of export only.
We can think of some export incenti-
ves for the manufactured units and
give an impetus to them and give a
push to them.

AN HON. MEMBER: All are good
facts.

SHRI P. ANKINEEDU PRASADA
RAO: In the name of giving a sort
of encouragement to the exporters, we
are allowing them to import{ 10 per
cent or 15 per cent of their export
earnings in the name of replenish-
ment licences which many of us know
are misused in this country. The
procedure is such that the items which
are allowed to be imported are in no
way useful to the same line of his
exports and they are selling away the
licenses to somebody else, who are
importing goods and selling them in
the open-market. Instead of giving
that concession to them which is being
misused, we can ‘give some other con-
cessions just like tax concession or
cash subsidy or something or the other
and cut-short our import bjll. With
these few words, I support the de-
mands. I thank you.

ot Tw famtrer aretan (2rsfrge)
gqumafy wgrea, W FE AT qIE0
dw w8, & agt w ot ar wwh
e fadt ave o7 fefdoe & s

@ 8ar F1 1

Ty HER", W1 Wiwe
wr wd w e am § A
femer 2-4 fa=r & wreard ¥, @@ 7
gawitaw  eveew wifs ¥ o wiws W
w© §; wa¥ dur wv @ @ e mfas
s # frgsam 9w fafe T o @
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g gl faw seaw € HEEI §
&Te F A1 3—-4 q2 &, Forad awew
¥ o7 WA GIEdl T TR E |

st froatdt ww s WO -

FTT  TIET TT W@ § T
HEFTT & HEFT AAC AAT |

st TW  fawE qEEE
qF St HFE &, IAX T HOT WGHH
FTRE, Afew w7 & wiwE g a7 Tt
Wt saFT T |

gumafe werea, ot @@ feg-
w2 Arfeat & avaeg § T=11 g
t—amarg Wk frate | S AT
HqAt St s 3 a F AT AR |
srna-frate &t | oeiwT @ 8 1
qIqF TF WGw ST §, gL I
ft & ok IgF &7 g9 AR T
8¢ g F HiFS & | wor faRw
e = forar & wix Swar fFat
wEEd w1 o ® § 1 feREm
& gra fogar fagt wat forar s
TF & | feaar gt fadm-smmare #
T 99 @1 & | AT FrATT AHw g
W@ & a1 w9 &1 @1 & Wi faate faaar
FTIWRE | TOF warwn R FT @
g1 T g et ox afz W
gfeeare X @ ww @ e frgem
w1 wiasw HasrwET g |

Wt e " | oA
g

ot T fem@ qrwaw T
a9d ¥ wwg g1 awar g |

awmafr g, # 39 o v
gF e fr a1 6 AU g faw
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YT R ¥ AL H 9T |
FT EHI T & T ATHE Zo THo Yo
g | Zo THo To & 1970 ¥ gt
g0 165.5 wra@ aw Freuea i
F@ dag 1978-79F Faw 69.8
qE T W AT | Sgr g |
wifFE 221, 4 9T T FT 97 78 E TR
90.9 WT@ TF T &t @ AT |

ot frreen@t sw smw (¥fieraner)s
a2 HIYF Taq At A9 g |

st TR few wiegE  fEd &
TFT FT AT &1 AHT HIT IE T
AT WTET Frer #1 frer & &Y ava
aqf § few ar usw wrg ! ek
g & o ferd & 3w Fr W wow
9T 1980-81 & wfyw wfrar R
ford & 97 & wFEwT F% ar o
ar ¥ aw F AT gra 7€ @
W A AT AGT Fe | W
¥ ATE I ATT WA HAT @ A
@ fr dv fow e & wiT ARy
T T | FST 9T &1 ATEAE @Y
ST IT ST d9 &1 S0 F( THE ATHAT
qTaT qE |

I faq &5 @EAT I
& wies fro 4 wwEfes g
7 7z faser ar :

“The tota] share of jute backing
in the total backing market ig said
to have fallen from 34.7 per cent in
1979 (it wag 44 per cent in 1974) to

23.4 per cent in the first two quar-
ters of 1980.”

7z froomsas feafs 20

fadeft =or wie  faden g
& WS FWT A | 1973-74
g wigs frras aga r s @ E 0
1973-74 ¥ g a8 Ul 1036
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[+ vw faare qreaT]

FAe 6 AP 197475 ¥ 4@ FT
1314 FUT T TE, 1975-76 ®
1841 #TT, 1976-77 ¥ 1599
AL &1 AL | A ZH AN HT AT AT
q 1977-78 ¥ 78 <fwr 1290 w3z
&t Nt ? w1841 FUT At
1975-76 ¥ | 1978-79 ¥ T &
7€ 1266 FUT AT 1980—81 F ATT
G 541 FAT At wealisa war
I F1 OFAT g Fawr «r fwar
F a1 1266 FUS & 9% FT 98 2341
$UT F SEr T

qEATT N OWT & | S HAE
wfg® grar wE g site a1 9d  sgaedr
T FAT 1A &l TAT §, T W1 S(rAQT
& &\ Frf Wit w4 weaw Fv faadf
&t ag war @ wod ' F gg AW
ufr & feqm @d  wzar =fgg @ife
o Favar S ST v AfFa gl
@t 7z ziwa g B wfas & o
1 1979-80 & HIATT & ATFT AT
G | T TA 8795 T F W4T
frar war WX 1980-81 F 7 qT FT
11300 ®FUT &7 & a1 | T F
sqrar gag aiw arag g e gar aEgut
& e fFanr st @ g &1 a8 fear
qrar Ffg | TRFIEE 97 F 0T I
avy & @ was Fr qara g ow@r g
qactfa I *T & T@r & | ATl AT
W 1979-80 ¥ 166, 2 FIUT wIY
I WA FAC 9T 9T fF 1980 ¥ ag
¥ FT 347.8 FUS w401 7
g wwwqq  wigexr fe & AT g
s @®E N FZE FAG WS smaear
¥ gE F I | AT, FIA,
o,  ATELT AF, IEE @
wifz ® ga WAty FL W& | A
FAFCHRBE ) FIIT FTFCE
g1 sl § 3399 ¥ 0 o W
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W @iz ) G § 5w waEww
TEGHT T W ZH HATT FET T8 W@
g 1 g7 guwr mafRear Y, @re-
AT F AT FQ AR I¥ AR
@T #t atT ¥ & g Arwr o
g fr ofps oty foid 3@ &
e wfe & grer o FEgEl w1 A
T W e FEr R g
T FHT & TEAT § T IAHT HOAT
Fom WE® F famr s 0 oww
gAw0 A gArA w9y fFows
HT A FA G TE ¥ g WRAW X
faw @ & f7 wrrame farar oo

1971-72 & ¥ FT 1978-79
aw fa® ¥ F wowre % gf qfe &
AFE FT AT IG | 99 12 THE a
¥ qfg g& & wfew s w@r
144 FUT I3 FT 5 TATFALT |
Tt wrET § qfg gt @ 12 wwEe
gikaw & Ffg Edr & 144 FAE &
5 T FIUT | 3F T2 & T
FIH AGN A gpar g | ofww &
7§ #€ a1 qur § fr F e s
Zar g f@ 93 #t frg v @ & T
NG YT AT H A AT
¥, UM H FEwC AT § AW
wAT GG @S g g et Afw,
qrér vad frasraar @fey  wrd
wq  sgaeqr g v & 99 @ g, a9
&3 %7 g7 3@ W, T I ¥ A
qgdr @A A FE A gATS WY-
saeqr ! 31w § wrura Sredr g ar
sree #ifsrq, Radt @ea & frg g
wfgy s Ffsg arfe dadt o
9T gH A frafa FT qATHE FAT AF,
ar 7YX gl I 2 foad =i oy
afl =7 gwar, fawr 4@ @ g,
el wafe & <@ g ar fafewa
wraTa Fiforg | Afws I i Foraw
e ot gr wrw wor wwd § -
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wwt @ A g ot frat
AT gH A8 oA Wfgw | wEfEq
Tg wafw @1 qwar =ifeg

wgi & 3° fam wEw @ =
T frafa F28 9 w9 SAET WA
Fer wr feafe & og= o7 § S
frale F<d 4 w9 SUH AAE@  FA
Ft A RE | TN IARET @AW FT
g ®ger, dEewdrdo g wrfE
w1 Frer g 7 s fate &5
ANME  HATT T F Avag =7 qag ?
#x  uu fgw oft w0 av W A,
Strar w1 IfET AT ST gE qe E,
foq il & 98 T8 AIOF  wEwEET
TEF A€ AT Y FEAT FT W@ E
WA WIHeE FATL AT & S @1 & |
HAT qZ  FFI(E FL I6d ¢ ql g7 41
TE FEfE FC gFT & ¢ S gweqr
AUF WA g, TE) AUET ITHF YA
Wt § 1 fe ot ag guw o fawe @
g\ wiwe wmw #t sgfe v

#,

2 ¥, geafen ®, Wil adwg # 0
AT ag T mra#t 2aresie B FC
T &1 u-ddfae ww faly #3
® § ¥few fag e o< gowr 03
2, TqrrSi ¥ wew & o gw  wed
Tt #C R E A wd F vy o
213 o fafewr &1 wk
Wt frafe q@r § aw ®, #d
#, wey Ag ¥, FIW, "6,
WEARR AT T | WL (AT
FT XA FT G Afcas 7 srg fwfaee
Tz frate w2 @t gardt frafa i
WA FE qF AFAT G |
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g, TF I q@ AT AT
fr ot & fg=dt waaR F@ § @
Ffge fF @t wam frar %1 wrfaw
g4 S AT ¥ § ogt oo foraer
arfgn agt wigww foaq § =it wer
areag fagar =ifge aat e foad
& & fedr wie was & sft
H g g | WEl 13 9T w@® WU
& agr wrgws faamar & wi Argw &
g feamar 8 1+ wwfeow ¥ frage
2 & fede wamm wf & A ar
g g SET £ 1 wifew  asvar
ff & A heTfas a9 g, faedy
ot Had A A wfear o §F ¥
wmfre @ gf &1 war 1w mar
wre wEAt o ow foid q@ #%
TIAT AT A3 a1 AT AUEfeqT FrH
g wwar g, wefAw Swar AW
FUT |

et St I v frate agr @ 4y
for sl Fra9T 3, TEH g AR
Eqrarsit &1 F1% IT WY& 1 T
frate w-ddfaas sraer &1 faw
(AT F FIZT T FF AT 8, T8 IUAT-
gaf #t a1 &, 37 99 ¥ faalw =y
g1

qifaae a9, wnfoer, faEa a4r
ST ATL MM F a8 AFAR |
"t & 10 a9 g4 50 q@E ¥ wAvAT
g frafa #7904 Ffew 7z frafe oo
U FT 40 TETF WIFT @A |
gufeer, fowdr g7 16.8 qude
faafa <@ 4, 98 99 929 12.6
Tede @war g+ fadw ¥ gw 11.7
gz faafa ¥70 9 77 wewe 7.4
e W AATE |

waafe agEa :  ErgEdiieReT
fawgqr war 8
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ot TW fgam q@am @ gz W
&t fear o &, e § sft g
fala w=r g

wrea § fa3w  samarT & Aver
T WRITE | 1978~79FH TE 1088
FUE w9 &7 97 & fF 1980~81 #H
4,000 FLT 9T & ¥t wfas w7181 74T )
WL g § @ 98 T 4 AT FUS
& ST FT T AT

Tyl I AT A K F@IE N
magr fong & wanfas wfeas 700
FTAT WA F AGET AMAG FQ@ E
1980-81 ¥ gar i@ & wanfaw
oA 1 MTIAT 102 «&
o1 wawrw qr o e 39t ) gear §
7€ ofgw A3 &1 a® 1978-
79 ¥ 97 @ TF WM AT | HF
g ag & 102 W@ En F HA AT
% gqft feadt 1 € | qg W
o | Fgr AT wfd & AT Ay FE 7

g =ma ol Fga § 5 Ae-
T AT g e &, ¥ wgar § fE
Y WY T FT AR AUTCL A AT

g

# wrad\a w& & wgar Argan g fE
st frata 8, wiw waw @or @8 fa
ggEwAignt & ¢ ¥ afufa €
gifery  fo@ afgm 1 1979 ®
v afwfa @ faafo fear s a7 )
IgH IgA w1 & 1 o g g e
% frate &1 @grar =dr &, St wew
H F orgt ¥ WUT TR qET 8
A gt of e Zrr 7@ & fasret
¥ WA F WO, WY gE( w0
faelal 7 §, G g@ | W= g
gfs gemee 4 =gm, faafe =t
qgrar  Ag faw awar 3 1 afew
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s # o7 wven-fde g a9 frate
TR NATTH T FAT | AT
are-fad @ #r wfed) SEs @
& g = fau fedfew frate o
wfe @ O o @ g 0

s gave gt fefimedt W S
TE & gard mraHY faday § w6 e
g | agh Sy wodr e W
oo g @l @, waard a=d #,
qT arfeaw F73 § woom T ww §
TN N GHC W qeH WA A B
afem sz agt M€ wEArT =T
qE AR, a7 OO FVAT TF FI9
q1 g gudr fedt e anfe &
st § g & | ggi fefiedt s
IR WM | T qF gw B
Bt et # m g agrET
frate & @& maem |

T AW & ngdr o #
qur ST § | 9a¥ gy feaar wor
@ § wfe g g a7 wer
qERT WA & |

wakt we  gfew o &
TgE quT TEWA g | # fewe
a5 Y ¥gr af f 1979-80 F wHe
o o T THTRE 636 FUT WA
@t ar N fF 1980-81 F wF T 450
FTUT A @ T G, ATAT T@H
40 e @ frome s\ @@
gear fowyr 25 @l & srda § Afew
AT wg e gfee § & A
wrae § gaar gfagd & 1 1979—
80 H TAMT WAT 884 FUIT TIT FT
gqr o f@ 1980-81 F 1150 &AT
T 4T B WAT | WA qg oW
vaan fafefavy g @ fa aweafy a0
wfmmdwmag g T
a1 gy stan § v ag @ & & W wp
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T & Fawm fawoon s 2 -
fafeegms avwg & | Ffwa gafae
#r Far feqfe g 7 Mg ferag ag
qAC §, A A Y F Yo JA
ot faewen feafa qzr idr &, va%
fae st fasareg ?

wz Zfenr wwiwa # gfee
aifufsgs aar  Srenfie gfe a8,
afem sgowfer  gfee 1 HTA
7€ a1 Fgr & o T9 AORT F 09 g%
a9 # UF G FAT F—FL wEar ¥
m§ & o ar o g gn wifsat
frgga @17 21 | 98 T@T F WATTA
g fe oy gz A AT &3 E IAW
fafeda ar G3srde @ wvr & ar 4@
ag ¥ ¥mar =ifge fv cefafeeww
q% fegar @@=t g1 w@r § | 7@ Hear
F FEW & (A€ o=@ AW FT AT
g =ifgn ot grg & fafas ar
AATAT & FEAAT F( a7g A AR |

AT WY I q1A T AAT H
#§ TGN A3 § | HA AT Ig
gear @1 wifen #X1 fa faei
wft oW AuTEed g1 fFar T g
AT forrEr qwwEE wver W@ g
97 ANAET for oy | 97 AW
THATLH FIE 3@ GvaAFR TE AT
SITHT §, §F 9% TS A8 & aar § |

wgt &% foms @ geaed §, I@NT
#t faEt dic @ ¥ oo far
™ § ) TEd AwE AT q@eardd ¥,
gEfas orgew § e aifaa o
& ga-afased & o fad o €0
#fwa weft wEaw st wrame i\
frata #ife or gafamz a1 9g =
W F TATITAEY FAE AT AGAT WA-
wEA F age o wfaw § wfaw
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T F—ITAr  FAfaEy o
Farfozdy DA F oTgE | g freata
qv wfr ¥ wfgw §iv § #@tr g
Ax & wg w3 | fowdr awq, avom,
#t fiw g, fegqwra &, 97 9T OF
st =fgq | gl W 9T Al
agar St g g 1 femwma &
T g F AT H E, T ot fa2el & o9-
v | 5@ feafy av g oy aw s
Foar Afegq | wA  w@ew aaA
AuearHt A Freqwra A A Frfra
%, foad marqm @ o wrw wed-
AT § FAWAWM AT AF I | A
dead  gEe gt ot gf & wAw
i F AT v TR |

YA A FY HCAFATH F1 LT
7R Ffaz 9N SR TEEN,
e WL GAFTAT IAOT T TEAATT
avar =ifge | frata oifesdt & arme
¥ wer § fe g e fagelt wrEe
T FEe &7 9%, A fagFr v
fomag @ st | Fg ar A g,
afmr Fo g & B At mERw
gy Aifedt ez & Me a1 a®
e F1 v L, frate @ g@E
YT IM FT TA(AATET AN | AT
ga fa2eil & arg F9fe F€ 95T 0
oY §=TT g9 29 A1 ToT HIT FATT
g |

ﬁﬁ“f“qaosﬂﬂ'(uﬁw):
gamfad #wEEA TA  1981-82 ¥
fag weda aifos @&t & ot 77
AT At WA waAw F @A gl
F foq <l § & SAwr wwda @
gU IO WA AGE G wIA &
AT @A A FOw wT E

T 1980-81 F TH HaATaq *
FEwAE Bt W wdren @y qE
Iqu qg T W g fe fate
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[ stmraT wEre F =]
ot gfe gf & ¥ &€ T s
W e g § 1 T
ad ST FI AET AT FAT FIUT

qq ¥ uw frafa gewdr  wfawe-
g wfufe F1 wew fear war §
qg gt WS AT gL € | WAW
F & eqrear #W faw

XS WIS T9 S &1 HHFA £ |
wWF grq g wrafad awgut £ w9
FTAT Jg AT At grEAr @A
fagmT, 1980 @F 8400 FUE
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¥ g wrfee W § T @vd

Tt wE &t 9 ardi@ ¥ Faw
# St wdr awx §ifs wredig arfosy
HeAr ¢ T FAX AHFAT A A0
#t & W gywr o faawor famr §
WY § agd W g OWIT IHE 7
A Y HUGAT FET E | TAH Ao
(1) #F=nfadt & w3 § 3fg (2)

. B FAFU q4T THE weafuw wew

AW F ST T K G FIA &
fag il & samz = fasw (3)
FRSre Ft Fwt F93 ¥ fagew &
frg &t wf smaear Ft FgE qAv
FTOT FaraT (4) "rea fofae oy
qAT AH FN II@sAAT W oAfE FHAT
(5) fawar amoe # w=iFd ATAHT
F Fedl F INER F & fag
fadw g (6) faddma -

- =

FT /A § AW T OFAT AT
g7 A FaAT (7) wiuw e
¥ faq smgfesier e e

SWAT W SUST ¥ SURT IIENT H
st (8) wediw gawew fawrw

Fawe faqeor & Fi & T
(9) gadTar grar grfergeeT @4r
w degdt 7 faba aw@ SR
Fl At 7@ ¥ Wrewmg A1 (10)
FYME & FGE I ArAT H AT
& WA AT LA AGAT AT
(11) wrfor @&l § FF@ F98
& fagroor gz w37 fAaawr <EET
(12) gafad Fmdi 9 A ITHH
F9 F fqg usfim W U T
ot #1 O& e Swaw fear s
(13) agtmr Afe & ofads =@
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W FGAT § SHET ¥ SqET IeEd
FOR Fi agrar M (14) FER
AMAET T WEAWFITHL AET
# waafa frar sar s (15)

e Amat ar faar @ e
qIeE F Ay ®F IIHH FAA &
fag  gfafrga sageqr FTAT WX
® F7 A7 FRAT IOX q@H F
fan AEA@F FIA ISAT AT YFE
&t Aife wwwdm § | R T
g & gt a4t F fm we gm-
werqn faw & fag wafea

syEeaT 41 a7 f9q whr, oFr qW
qu fawam &

16.59 hrs

[Surt K. RaJamaLwu in the Chair]

T A EeF Aifg w1 ogwE
o TUF EAaE ady wyee faay
WA THF TAREUN HE( Al 9%
wTe g2 faware & g aar wfasrd
WX T8 &7 F gff @ o AT
FET F| GTEAT H FH OFG |

qRd {35 W@ gARAT §,
UxT age HIET & FENOSUET & WK
THEI HE WA FIAT AGA TEA
g HifF 97q FWIR F ag A
wiwe wigE § Swy W F
1.35 &M@ gAFT &,

El
!

WET & | W A g H HEArg

IFIL_A oAl WL ¥ ¥
@ 77,325 Fw HeAl
g7d & fad 57,794 g9

§ O gmA AT § | T dEd
gu QX WraAd ¥ oWt Wl #
wF & BRI W ET . gAwCEl
X AT H ST qre G
vt & feay gawd & W SaH
e

19
EE ¥

oW ¥ HE AT IqE AT IART
faF@m F&T GET BT | I U
& tgr smawrr § fF owwEd@r A
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g "X qix AT F oW g oA
FH § amwe wlew & fav & 7 42
TF FIW TG 947 & | THH TT
TIEU F AT AW 90 & | €I,
at oFl WX B BE Teu qfedrw
& gft AN TF W9 FH FE
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AHZA FAT 90T & | Tg AAGL AT
qAT AT F AAT HAT § | THE
T da # 7 fdr 5@ " Ay
Wy T@ dd ¥t agT T & W@
g | maffe § wsdw dw a9 W
A TN FT AT @ QT E AIfE
ARAAd & wll W F gAEd A0
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agaTfvaT & wew oW OH oot
TAFT & TEAT FE HHwEr A @
q1 7T &)1 v, AT wfe wgland”
v & FATE AE gq] AqA6T B
& WIT & | TR dga asr gfiadw
g Jfge | ger v gz & gi=r
AT Ak 4w F WA qfmaa
graT wifge | U A@i7 use-wda
qUE HEITHT FT HFTT [T HALH
TATHT W8 FAGHE FT WSq [F4T
ST ATfge q4qr qAFA AT
wiifras sw afgw 97 JF7 oF@T
mw fagl feqt a% qgwwv o7
FeA1 q1A Aq g9 aF » fog f[aar
g7 ¥ifge Saar 9w 99 % faw
faar sqrst & A1 9HR qIQ qiE ad
¥ qu owai Ffew FF O FW@Ar
waa ®7 & gl wifgr WiT wER
ad o F1 faepe TEA T I} FT
ey fFgr (TaT =R )

LT, WIETs ¥ 09 591"
qEeR faediga @a ¥ g uA
qraT ST 21 wafagd fassl T
#1 fazfas s F1 W7 ITH AT
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MNT T AT FIWIT TTAT 8

goeediga  grefer W ot
1959 ¥ F7x ¥ TI9AT F FIEHT TV
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TE | THF TIUH FE § GFT qAAE
afefeafadi % wyey go ofvedq
afsqdt wife ¥ & & g7 s FTAT
g IEG g AT T A H
goEeaw d¥ET, qraTgw a7 @i
FART, Afg B AT Teuw U B
mfas FT F W ety w7 feav
wrw, od FE ArgAr g

nifgy #, & graw =T =@
w g a7 & «=f & dw
qdl AFFAT ¥ AT FTO HIGAAT
W § w6 g I3 §, Alwa
T Al FIATFT TOT 4T grET £ 7
T T 9T A eI & fewi
gar g7 afs gaT & a1 vwd TR
¥ gaazed F1 FS Jararsmar § 4
gEAITT & 1A 3§, A1, TH-AIS-
uwrEw Stwr W fawar & dr
& Far g7 ag At a1 @ g ?
wmh fagd & ow  EE-HE-uIE
FHE! FT BT FI9 FT A @Al
g1

wrAdla faw @l =Sz arfosa
#4l @ wAGT WA Iw & AYA
fagre & f&2, gardd s AR
HrRTA fiEdr g et § fi|
FAr FEAFT T AT agE0 I F
fad wie a9 Fw 579 §F fag
awd arfeq g1, oFr qE-aEar &
gY & WATH T WAl F1 F gHda
F E |

SHRI C, D, PATEL (Surtt): Mr.
Chairman, Bir, T rise to make some
concrete suggestions go far ag the
departments of Commerce ang Tex-
tileg are concerned. However, at the
very outset, I want to say that I sup-~
port the Demandg for Grants for this
Ministry.
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Much has been gaiq about the im-
port and export balances. 1 would,
however say that if the deficit balance
increaseg year after year, it wil] be a
reflection of the poor economic growth
of the country. So, [ urge upon the
Ministry that all the necessary gteps
should be taken o promote exports.

I am touching on industries which
have got very great export capacities,
viz, zari, art silk and diamond, The
zari industry ig locateg mainly at
Surat, Jaipur ang Varanasi. Thig is
an industry where 46,000 persons are
employed; and its production is worth
Rs. 75 crores a year. The problems
faced py thig industry are very
‘serious ones, I urge upon the Minis-
iry to take adequate steps t0 redress
those grievances,

First of all, I request the hon, Minis-
‘ter to reconsider the Cash Compen-
satory Support scheme, Thig industry
ig getting assistance only to the extent
‘©of 10 per cent of the f.o.b. value of
exports. So, my reguest 1o the Minis-
try is that thig shoulg be raised from
10 per cent to 20 per cent.

I compliment the Ministry for im-
Posing a ban on the export of silver.
Thig should be continued.

There jig anothey problem hefore
‘this and other industrieg in surat, viz.
the lack of a Foreign Post Office there.
There is neeq a Foreign Pogt Office,
and should be established, coordina-
tion with the Department of Excise
and Customs. This will help in the
sending of parcels from Surat,

Now about the art silk industry.
"Thig industry hag the biggest centre at
Surat. Nearly 40 per cent of the total
power loomg in country produce, on
an average, gbout 25 lakh metres of
cioth per day. Thig quantity is pro-
duceq at Surat. And the number of
looms is more than g lakh. 63,000
authoriseq looms, and 45,000 unautho-
rized looms. So, the total production
ig about Rs, 500 crores,
The total investment in Surat alone
is Rs. 135 crores, Tota] production is
75 croreg metreg of cloth; and value-
‘wise, it ig Rs, 500 crores,
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The problems facing thig industry
have been brought to the notice of the
Ministry a number of times. There
are certain difficultieg which could
have been solved by the Ministry of
Commerce, in consultation with the
other Ministries. I wil] first touch
upon the ghortage and high prices of
raw materials, The weaverg are
constantly facing the shortage and
high prices of the basic raw materials,
viz, rayon and syrthetic yarn, Their
weaving capacity hag increased conti-
nuously, t0 meet the rising demand
for ‘the fabric. = Government should
immediately fix the selling priceg for
viscose, nylon and polyeste, yarns;
and a scheme should be devised,
under which the cooperative societies
and other weaverg should be able t0
place orders with the spinners, for
their requirements, at a fixeq price.
The second point is about reduction
in import duty on nylon filament yvarn
ag wel] ag polyester filament yarn.
Even though the Government has per-
mitted the import of nylon filament
and polyester filament unde, the sys-
tem, but so far as the rate of import
duty is concerned it ig very high, So,
the rate of quty is requireq to be re-
viewed, The third qifficulty is regard-
ing the import of nylon. So far ag the
first quality of nylon is concerned,
there is a restriction on import of first
quality of nylon, So, thig requireg to
be reviewed. Then the fourth diffi-
culty is regarding acetate filament
yarn. Whep the Government allowed
import of rayon varn, the import gquty
wag withdrawn on import of Viscose
Filament Yarn as well as Cuprammo-
nium Rayon Yarn. However, import
duty of 120 per cent ad valorem on
acetate filament yarn was not exem-
pted and ag such it acts as a complete
ban op, its importg though the Govern-
ment desire that it should be freely
imported under O, G, L. But it cannot
be importeg because of the high rate
of duty that is being imposed, Then
the import of viscose filament yarn is
also required to be seen. It may be
allowed at a concessional rate, This
is a very important point which hag a
very vital bearing, so far as the entire
industry is concerned. Then regarding
regularisation of unauthoriseq power=
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looms, at present, I understang that
the rate for authorising a loom is
Rs. 600 per loom. That ig g very high
rate. Formerly, it used to be between
Rs 25 and Rs. 100. Now, it hag been
raised to Rs. 600. 1 have come to
know that a writ hag beep filed in the
Madrag High Court and the hon. High
Court hag given a judgment that
Rs, 600 per loom are very high; it
shoulg be made only Rs, 100, So, I
urge upon the present Ministry to see
that a thorough check may be made in
thig regard. It may be reduced at
least legs thap Rs. 100 or at the most
the maximum may be Rs. 100 and it
should not be more than that.

So far as Gujarat jg concerned, the
Gujarat Industrial Investment Corpo-
ration Ltd, which is wholly a State
owneq undertaking hag submitted a
proposal. for 5 letter of intent for a
project with a capacity of 20 tonnes
per day, i.e, 7,000 tonneg a year of the
production of nylon filament yarn,_ So,
immedinte steps should be taken to

grant that. Otherwise, gifficultieg re-
garding raw-material are likely to
continue for a long time. This is a

very important industry whereip the
soft loan gcheme of IDBI gpplicable
to IDR units of Cotton Textile Indus-
try should be extended to the IDR
units of Art Silk Industry also.

By the way, i believe that there is
a problem regarding Public Bonded
Warchouse. It concerng the Central
Excise and Custom  Department that
is, the Ministry of Finance. I urge
upoy, rhis Ministry also to look into it,
because it has its own duty, so far as
textile ig concerned. So far ag Surat
is concerned, recently a schemg has
been formulated, 5 Public Bonded
Warehouse hag been establisheq at
Surat. So all the weavers and the
purchaserg of varn are supposed to
deposit their raw materials at a parti-
cular place. There is no objection to
that, Se far as the policy is concernd
it is welcome But part, of Surat, that
is, Udhna which does not fal] within
the Municipa} Cerporation limit, we
have to look into that aspect also, So,
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many weaverg and purchasers of raw-
material have to incur unnecessary
expenditure on transport, have to pay
unnecessary octrai duty. Till another
Public Bonded Warehouse ig provided
or is kept at Udhna, the old gystem
which was prevailing may be conti-
nued. So, these aspects may kindly be
looked into,

Another important jndustry ig the
diamond industry. I think it ig the
most important industry; and I dare
say that it has been g neglected indus-
try. I earnestly urge upop the Minis-
try to take very gerious steps, so far
as the diamong industry ig cencerned.
It ig located in Gujarat, especially in
South Gujarat, that is in Surat and
Bulsar Districtg only. But we have
never bothered to see as tg how far
thig industry is important Its export
ig Rs. 500 crores, an average during
the last so many years. Since 1968
the export has increased, Upto 1978,
it had remained increasing but after
1978, it hag shown a decline, so far
ag export is concerned; and most gur-
prisingly, we have fixeq up the target
very high. Last year, there wag a fall
and most surprisingly, we had target-
ted our level at Rs. 750 this year. I
do not know how they are going to
achieve it. I will take only five
minutes more.

MR, CHAIRMAN: You have already”
taken ten minutes,
17.15 hrs,

ot Qaew e mat  (FETAD) -
qaTIfy wEET, g § HIXA A §
o T e WA A 9%
qEE AT W ] |

§t gHO0  TW Was X
(faormmaTs) @ W@ & we-warEd
FT B0 51 T § AT AT R 4@ §
A%ad IER AT «9 A 3 §, TG 6
FT AAH AT NTHT AT )
su% (g o9 & fagao § w0 99
S # 1 faw 4 wew: 43 3CE,
srafF gaTdi aTh T ¥ AOZ F)

-
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MR, CHAIRMAN; Let the quorum
bell be rung....Now there jg quorum.

SHRI C, D, PATEL: Mr, Chairman
1 will not take much time while
quoting some figures, I know that
statistics are boring. Sp far as this
particular industry is concerned—in
the year 1978-79 the tota] exports of
handicraft commodities were Rs. 979
crores—ang out of which Rs. 693
croregs were of this particular item
only. So, in this year also, if the level
of exportg is to be increased, my sug-
gestiong ig that—this particulay indus-
try wherein the raw materialg are not
available in India—diamondg are not
grown, we have no mines—all the
raw material is imported. The whole
import ig being controlled by the Dia-
mond Trading Corporation which is a
syndicate having a holg throughout
the world. So far ag our industry is
concerned, our information ig that our
craftsmen traders have the enthlsiasm
ang capability to add to the exports.
I urge upon the Government to look
into this question very geriously, China
has entered into thig trade in a big
way, USSR hag starteg taking keen
interest. In Israel—ag I mentionad
earlier—there is a corporation or a
syndicate in Tel-Aviv which ig buying
the raw materials, finishing the goods,

exporting, banking; licensing—all
agencies located in one
complex one building. Some-

thing has to be done to encour-
age this particular industry as it has
been suffering from 1971 so far as the
exports are concerned, Otherwise, if
no proper steps are taken fop regular
supply of raw material i.e, rough dia-
monds, this may put the whole indusry
in jeopardy. Tt appears that more
than 60 per cent of the import is con-
trolled by the Diamond Trading Cor-
poration which is controlled by
the Dbig tycoons. In India
also, it ig understood that 60 per cent
of the trade ig restricteq to a particu-
jar class and the Hindustan Diamonds
Trading Corporation which ig handling
the trade and importg is really handi-
capped. So, T urge upon the Ministry
to appoint a committee to go into the
detaile of this industry. Otherwise,
we will be facing very gerioug conse-
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quences of extinction of export of thig
item importers, which comeg to about
Rs. 500 crores, mostly in foreign ex-
change.

Coming to the Kandlg port free trade
zone, the scheme wag formulated in
1965. We are in 1981. Last year the
export wag only Rs, 16.57 crores. We
have fixed the target at Rs, 36 crores.
After formulating the scheme, we
have passed through varioug stages
and we have been able to achieve only
thig much, Why? I request the Minis-
ter to pay serioug attention to this. We
have not been able to achive the target
becauge of quy bureaucratic approach
so far ag the development of this port
is concerned. I or one, would not
blame the bureaucracy. The bureau-
cracy hag its own approach—not ima-
ginary approach but very conservative
approach, Because of that, it has
happened. T will not cite examples,
becauge that will jeopardise the inte-
rests of a particular company, In the
field of pharmaceuticals, one multi-
national company has entered at
Kandla port. The minimum required
is FOB value 20 per cent. One Indian
company started making a project and
they submitteq their report. This
multi-national company entereq the
field and went on negotiating with the
Government very cleverly and raised
it from 20 per cent to 40 per cent, The
multi-nationa] company raised it to
40 per cent because no indigenous
company will be able to compete with
that. Now, whep the Indian Company
submitted their report for 20 per cent.
they were askeq by the Government
to raise it to 30 per cent. The Indian
company thereunon changed itg pro-
fect and submitted a report for 30
per cent. Because the multi-national
company has raised it tp 40 pe, cent,
the Government is demanding 40 per
cent from the Indian company . also.
The multi-national company hag raised
it to 40 per cent because the raw
materia] supplierg are the game com-
pany anq it is a very big company.
Thig aspect reauires to be lookeq into
very carefully. A multi-national
comvany enters into a particular field
and suech an atmosphere jq created that
no indigenous company would be
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alloweq to enter into that field. T have
examples tg cite, but because of

lack of time, I will conclude, I thank

you for giving me this opportunity.

‘*SHR] C. PALANIAPPAN
(Salem): Mr, Chairman, Sir, welcom-
ing the Demandg for Grantg of the

of Commerce for 1981-82, on
behalf of my party, the Dravida Mun-
netra Kazhagam I wish to make a few
suggestions, If you compare the ex-
port performance during April- Sep-
tember 1980 with that of the period
April—September, 1979 you will find
that the export hag gone up only by
5.5 per cent, while the import during
the same period hag gone up by the
staggering figureg of 495 per cent.
Consequently, it js anticipated that the
balance of payments would be more
than Rs, 5000 croreg in 1980-81. I
neeq not tell that such an adverse
balance of payment position will play
havoc with our internal economy.
India’g share in the world trade in
1965 was 1 per cent and in 1980 it has
declined to 0.5 per cent. I would like
to stresg the imperative needq for cons-
tituting a high level probe body to find
out the reasong for thig decline and
also to suggest remedial measures for
boosting our exports.

The value of our import has gone
up because of the hike in petroleum
products’ prices. This emphasigeg the
neeqd for finding out indigenoug substi-
tutes for our imports. The import sub-
stitution shoulq become the focal point
in the activities of the Commerce
Ministry, The Agarwal Committee
has submitteq a detailed report in this
connection to the Government i Sep-
tember, 1980. Recently, our hon.
Prime Minister hag constituted a
high-level Committee of Secretaries
to go intp the question of import sub-
gtitution and this is the most timely
step that the Government have taken
in the right direction. I am sure that
the import policy to be announceq in
April will be a revolutionary policy
sugeesting import gubstitution of many
products.
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Simultaneously we have to augment
our exports. The exporter hag to fill
up some 76 setg of formg for exporting
a commodity, This results in inordi-
nate delay and also in infructuous ex-
penditure for him. They have been
demanding for yearg for a few gtan-
dardised formg for thig purpose so that
the export is not handicapped. The
hon, Minister should look intp thig and
do the needful,

The Government is giving subsidy
to many export commodities,  The
foreign countries look with frown on
the Indian commoditieg and the coun-
try also gets a bad name for keeping
the exports on the crutcheg of sub-
sidy, Instead uf subsidy, ag hag been
suggesteg by the Tandon Committee,
the tax remission scheme sghould be
implemented. This will go a long
way in gaining greater ground for our
commoditieg in foreign countries,

Last year Section 35-B was made
rigid, eliminating from ity purview
many jtemg of expenditure incurred in
export promotion. Naturally this had
an adverge effect on our export pro-
motion efforts I was happy to come
across the recent statement of the
Chairman of the Board of Direct Taxes
that Section 35-B wil] be widened to
include certain itemg of expenditure
incurred in export promotion. This
will also help in increasing our ex-
ports,

We have got go many Export Pro-
motion Councils whose Chairmen
make frequent visits abroad ostensi-
bly for exploring the fore-
ign markets. They seem
to be wasting the valuable
foreign exchange because their efforts
have not incregsed our exports, In
fact our exportg have declined. There
will be nothing wrong if we demand
that these Export Promotion Councils
should be wound up forthwith. Their
functions can be entrusted to the
Trade Development Authority which
ig doing good work for export pro-
motion. Similarly, the Trade Fair
Authority, entrusted with organising

*The original speech was del!;éred Tamil
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exhibitiong withiy the country. and
abroad, should be provided with ade-
quate fundg and further strengthenecd
so that this institution glsp can take
over the job being done by the Ex-
port Promotion Ceouncils,

- The performance of the State Trad-
ing Corporation also requireg to be
toned up, In 1980 the export turnover
of STC hag declined by 40 per cent.
The hon. Minister shoulg explain to
the House the reasons for thig steep
decline. Recently, the Metalg and
Mineralg Trading Corporation has also
lost a good opportunity for exporting
our iron ore and a small Latin Ame-
rican country has been able to capture
the foreign market fop its iron ore.
Another matter tg be looked into by
the hon, Minister ig that we have been
able to utilise only 22 per cent of
the quota of Textiles obtained for the
US.A. The hon, Minister ghould ex-
plain to the House the reasons for this
tardy performance. The West Bengal
Government hag levieq a cess on Tea,
which, it is apprehended, will affect
the exports of tea. I want to know
how the Government of India proposes
to tackle thig matter.

We are having trade with Sri Lanka,
Singapore, Malaysia, Burma, Indo-
nesia, Philippines, Honkong and other
south-east Asian countries where
Tamil-speaking Indians live ip large

numbers, Unfortunately, the Branch

Officeg of STC in these places do not
have Tamil-speaking officials, who
will be able to judge the requirements
of these countries, You will agree
that chillies, fish, onion ete, produced
in southern Stateg of Andhra Pradesh,
Karnataka, Tamil Nadu ang Xerala
are exported to these countries. There
are efficient Tamil-speaking officials
in the STC Branch Office in Madras.
They should be posted in these coun-
tries so that they will be able to help
in augmenting our exportg to these
countries.

There are more than 1200 factories
producing starch and sago from the
tapijca in Tami]l Nadu and Kerala, In
Salem District, Dharmapuri District
and in Periyar Distric of Tamil Nadu
We have many such units. The value
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of production is about Rs, 30 crores.
Unfortunately, 5 or 6 monopoly busi-
nessmen corner all the produce and
sell them in Calcutta, Bombay and
Gujarat and their turn-ovey is of the
order of Rs, 120 crores. They resort
to many illega] means like tax evasion
etc, and deny the public exchequer of
its rightful ghare. The Government
shoulg have a separate procurement
organisation for starch and sago and
ensure that they are exported which
will be another source for earning
valuable foreigp exchange,

Whep small nations like Philip-
pines, Indonesia, South Korea etc. can
export commoditieg worth several
hundreds of croreg of rupees, it should
not be difficult for a big country like
Indig to launch a serioug export pro-
motion campaign and gucceeq in that.
There should be g centraliseq agency
like Export Promotion Board which
should be given set directions for ex-
ploring and exploiting foreign marketg
for our commodities, Agriculturists
should be sent abroag to absorb
modern methods of agriculture in
foreign countries, Since we can suc-
cessfully improve our export trade
with traditional commodities, these
will in turn produce more agricultural
products for export puposes, KI‘]:\I:\
recent Textile Police has come to t
rescue of handloom weavers. Hand-
loom weaving ig the livelihood of 5.5
lakhg of weaverg in Tamil Nadu and
7.5 lakhs of people are dependent on
this livelihood, There should be a
definitive export policy exclusively for
handloom fabrics. I am sure that the
hon, Ministey of Commerce, who has
wiped the tears from the eyes of lakhs
and lakhs of handloom weavers will
do this also. Now the export of
marine products is in the hands of
private people, The foreign exchange
earned is appropriated by these pri-
vate industrialists, The Government
of India should canalise the export of
marine foods.

Before I conclude I would refer to
the widespread adulteration going on
in the export of coffee, pepper, carda.
mom and even in handloom cloth. This
has affected greatly our foreign trade.
The Government of India should take
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up urgently stringent measures to

bring to book these adulterators so
that the fair name of our country is
not sullied.
With these words I conclude my
speech,
oft WHY A9 RV : (gEET)
wadwqy # oy gAm Tl A sah
HATHA HT WOD WeAW ¥ gew
AT WEAT § s sy e
& &k T fodr g feafs #
T AT WA Sueqd (AT § qi
AR gEwal W wifwws wW O
fuei @ v 7 fomme @ f& fim
& H gt oAl Afe & @
T OE ey T fawm W oA o
ga # Wt gwd) wfeAreai & 4
T WA FR OBl Aro
T ¥ 9gw § uF qIe wal
STRAT § | Wrew &1 ST 97 37 fgwmr
fagre, aww, wew, SN 4E qEy
wf w87 & 709 g1 @ a7 &
fearl A1 uw W@ oA wW S
g1 1930 ® fwye a®al =y o1,
{1940 & wrHm FWE! a7 #IT 1980
¥ oorew v avE wE ) @ g%
w8 % [DUA YT SWERET F Al
FREGT 41 5% ago feuw awemr )
WY W W age feww g1 WY
W Gl % &84 & a8 92
T FEFT FHifedr A7 Fqfed
AT gFeai & 9 W & T@ 41
qifeesT &1 war war W ard
fad, 1z fs9m fggam & 9@
g w5 79 faew feafs &1 fergmmm
 HEIAFTE F ATHT F WG 97,
SEF TIAAT 9T, T § AT B SR
F TIT FT Aamar faar s qz
fami-®r forg U-wdifwa 41 aww
g1, 3w q fEaT, S owee G,
SN g6 | W @ saEet
# wWl W A ¥ sfEe g wE
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frarr wav @) wasi sAfear w7
wiel sfw  wfifar g€ W
#fws 1071 # 2 AT WS
sfear &am wq ) & awar § f&
T4 FF0 GHEAT ST §f<aT 7 wwear §
JAFT WAL (€L TG AEHT AT
TE SRl g W@l FC Hawl |
Alwd & W W safom gar
7 9 oug Fa@dr f fa o qE &
ST F AT oAWEr § Iq & ga
g ava & fqd gumdd Hewre
ZTea WA FATHT WY GaF! (e
A WAl g, ug faqEr awedT g
TH S AIFAEC ¥ wwew1 § forai
JAM H Wav WAZT am, HILwmiew,
SETIRA T AZH WL ATG-4T9 HT
ueffaeifea 3@ 1 v a0 &0
FIFAT AIS GATL LT 7 Iyieaq
F g1 UF ATE Fo Hio Wfo Fl
YT oA #Y, reard & sfea
qEr ¥, WA AW 6, 6 fASl ar
TEAFCT BT F OF qeqr FATAT T
S AARIAT &Y FoIE FL WL JALA
qLF W1 TW AIA | Agd A F AL
f& sz afweae & g &1 921
Zar =rfegd, s Fdy & FEToaaT
ag 9z FfAwme g, qT FHE@L
2, @t zrew wE A feaaee frar g 92
s § wfra w1 femg @
arfga, oz @€ aarar =nfgd | ag
zq ara #1 daw g & gara wfawzs,
AT GEET FY Afa awear w1
& &, Afwa oy awfedt A wwe §
IAT T FE F f@d agHEr TwAw
A B AT AIEET qAAT AG
FAEr & | zafag & wrom &@r g
7Y SEATEA FT AA g, ATg WEH HT
/9 g1, 4 A 7 @@ g, T
Hal & g gATAE  fasraara
AT gAETEr FEEE &1 AT w7
AT H ATAT ATEA § |



425 D.G. Min. of

T odad 7 & Wk weaw ¥
waY wgrew ¥ fadzw FwAr =ATEAT
g fo & oyady qyordr & off wawa
g, W WE T A W g
TedA awART W gEr  Fm
# AFAAT FAT 9% WY, IAA A
wang § | s faedfes wrac sz
ANAT HWIEE T AT § IAE G2
WAL T FEATT g, T[R4
gfent crgma ffenr & amawAET
g AT, ITTAwmAd FEEmA "
AT qz 33 A wE AT AT
A g g zafas  srzafafedes
gt =ifgd oe gz #1 Faw =
AR AU qqq & fax 1 A@l Ao
3IWEH AIRFAT FT IEFAEHE  FIA
¥ fad s A waw TEE &
fag gmdr frms aFa waga gl
Tfgd st za A Ay fad 2y

af g & & s wig 7
St wat fF 9w Sz A ¥ wWip
g wrgg g4 A g afexs qEw
fraq g€ g 54 FT N TF arfF
frara w1 zefiga fasr f& @®e
osBr ArgE I a1 w@r g foad
_IHT Jearaq a3 | A1 AR fHAT g,
qEge &1, At g, 84 & fgar
#F wr %@ ¥ fag gmT arg
wal WYX A% AT & ATIHTCT0r
gz @1F @ gad g |

oF AL AT F OACH A
famrar wgar § WX A AT 4H
wgeaTe g &\ A qorETe # frm
A 5 w7 a3 @ fawr ad @% <@ a1

HTY W17 418 # fAzd) @41 7 &% 7 |
In the capitalist solar system, 11 the
planets rotate round the sun of profit.

fody Yot ¥ o ww Sz e
& w7 A% wAvA W wE S ad
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faaar & ar IEFT AW FT 6F I
W a7 T gw A s A
Iq HmAar FT wFT qar g ! @)
gz IvmzErgm, gl wrew dF9IrE,
gad 116 fadi & Fowasrgd famr
Tgs @ qw g€ fad, mai, wm,
Gg A% gATL a7 97 fueft 1 T2 Fa
%i gu 7 faur, #fqefaen, exsfasy,
A gedifeafasn 71 gw 7 famr

TH qIA H F FgA( w0gar g fa oA
ANAT  ETTRTEH  FTLAT ATH H
a9 gL 9T, |98 -uﬁ:r i) SITF"IE i AT |
SHA WA G, NEAT AT FO AT G
52 gwre ®fadss % uwifai,
g8 T @RaT AT IA AT AqET |
HFa ar9a § wed F1 dAW ZA
gaet €\ gAfwe fegens & gard
AT (qT F, T FHIL TATR qAL
FIA S, TR AGIVETE, $A Y TV
REi AT qg AFA| AT TG FAT TR
TIEAST & ATC TR E A@q 8
g it HASHAT F 0 7 g AT |
ERTE UHITASE &1 W0 @A AR
< BETH 1 Wi @A Frfgd |
w0 Tlo To & T g7 7&Y
& i Sz ML, [ F1 WEHQ K
FE A E I\ FEITHOGH w0
g E Az Hi eqme w7 & fggew
# wrarmar ¢ & & Fif0w 1 Sy o
o[z gedy @ W we few & ww oAy
wiAiEaT  WegTArEal # gl S
AT |

& AT e dad ¥ AT ¥
FEgaT FIGATE | T WT T IF@rEe
qifedi o w1y & fom wr gary fadidt
T & Fo Uxo %> ¥ Wy ¥ A
g0 wwed « favar €

waigle  wgea T ARTH

Fifeo |1
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ot wam fome wal: oz aga
wWETTEE W § § W A
ffoy | g7 wdElwT | F1ow
FT© anw L |

ot ®RA AL | & WA rgar
g fo o fegmam # gav agroard
#ifg wod & 1 W gara SN Ag
qfeqs §423 § TOW FAT [ FAT
Ty gt Tifgd | ga qfews 5 F
HqISqq & FIT RTE QAT T DTG
FAAM, T T A FA-HJA MY
9% wW-wwe e fpeq
e 9@ 9§ g, 9% %
iy &, afwa 116 S wrew Emaree
faer &, ¥ra s & 9 97 7¢ foifa-
fegt &ifswr | fegea &t T
SAaT, AOEL F0d, Algw FA0E, THC
fafew aw@ #wv fyfes =i A
qF 509 Q7 € %1 92 &) 8, 97 F1 98N
TR U7 WIBT FAST {LAT T AT
feeifafedl e @F2r #1 ==
Zgazree fuet ov fsx |

ot wam fewre wal : g9 %7 9er
9 FTA

Wt ®AR AG WO S G TG
d% & &, 3 1 g wg O g 73
qftfudz QN ga TWTAT wniwe
¥ wrwe wefie 77 w71 afzan F2 @
A AT FT A WA F 6T ) @iEy
& awwar g o uwAwaw dqmen
qrfedy ®1¢ & qHY qATET FA &
qfeqrs feedequa fasen & wge & &
FT A GF FATIA |

awafs weted, ¥ aga dard &
o, %fes fe s A A o A &
amrer ¥ g AfET WA a8 wAw
qx 5 fuwz ¥ wfeeg =& frar o
FHA |
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s # & wga g § frgw da #
st G o o Ho AT YT TE 1 WA
Ao e faT § UF FIYIWA & e,
g quTE FOLUA H, g geqwt &
HIT F) OF 7§ I, 74T goq W eaviw

| wr W WO § g & o

afew qogs § STH0 W Ta ARl
wifefadud gia Tfgd St f gaoraE
F1 mrrgrefoar § | AC T AN GR AW
fear, 9a% faf g/ 703 |

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHR]
KHURSHEED ALAM KHAN): The
textile policy recently announced giveg
the pride of place to handloom about
which the hon. Member was speaking
just now, Therefore, in this brief time
that hag been given to me, I would
explain what we have done for the
handloom, what are our intentions and
what we have the intentjon to achieve.

For the first time the policy has
brought the powerloom sector in the
orbit of textile policy because there
has been a lot of competition between
the powerloom and the handloom and,
therefore, it is necessary to ensure that
this competition is eliminated to a
certain extent in order to ensure that
powerloom and handloom may exist
side by side. .

Five per cent growth has been allow-
ed in respect of the powerloom sector
during the Sixth Plan. But that is
only reserved for such cooperative
sector which is under the handloom
presently and they will be given this
chance to better their prospects.

The total cloth production in hand-
loom sector will increase from 3,350
million metres to about 4,100 million
metres during the\Sixth Plan and this
is mainly done for the poor people be.
cause all this cloth is used for the poor
sections of society. The production of
janata cloth would increase from 290
million metres to 325 million metres
and thig will be exclusively for the
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poorer sections of society. They shall
have no difficulty about it.

The Plan provision has been in-
crease from Rs. 9.47 crores to Rs. 22
crores in 1981-82 while the total Sixth
Plan provision has been increased to
Rs. 120 crores. This indicates the jm.
portance that we attach to handloom
industry. We can assure all those
who are interested in handloom indus-
try that their interests will be looked
after well and we shall ensure that
there is no shortage of yarn and there
is no difficulty of any sort to them.

A number of schemes have also been
started for the benefit of handloom
industry, The bank credit under the
RBI scheme has also been
increaseq from Rs. 26.43 crores in
1976-77 to over Rs. 78 crores in 1981~
82. Individual weavers are also entitled
to a loan upto Rs. 25,000 at the interest
rate of 9 to 11-1/2 per cent. A pro-
vision of Rs. 80 crores has been made
for giving subsidy to the production
of janata cloth and this will exclusive.
ly be for the weaker sectigns of so-
ciety, This is in additien tfo sum
of Rs. 8 crores which is meant for re-
bate on sales of handloom cloth in
1981—85. This rebate is given for 30
days in a year apart from the rebate
which is given when the handloom ex.
hibitions are held in various big cities
like Bombay, Calcutta, Delhi, Madras,
ete.

During the Sixth Plan, 25 spinning
mills are proposed to be established
particularly for the benefit of hand-
loom sector so that there may be no
shortage of yarn in any sector. These
mills will be located particularly in
such areas where there are clusterg of
handloom weavers and they will be
getting yarn without transporting
from long distances as they have to
do at present.

Assistance amounting to about Rs. 2
crores will be given to State Govern-
ments for giving pre-loan and post-
loan facilities in the handloom sector.
A sum of Rs, 450 crores will be spent
in 1981-82 for increasing yarn and
production capacity for the benefit of
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handloom sector. A provision of Rs.
3.6 croreg has been made during 1981.
82 for giving capital assistance to the
Handloom Development Corporation to
increase their marketing capacity and
this will be for the benefit of hand-
loom sector.

In order to develop the handloom
sector in the north-eastern region an
assistance of Rs. 1 crore will be given
to the North-Eastern Handicrafts and
Handloom Corporation because there
has been a demand for providing more
facilitieg in this region.

Apart from this, State Governments
are being assisteq to participate in the
equity of the proposed new Handloom
Weaverg Cooperative Mills through the
National Cooperative Development
Corporation. Besides, we have recently
made arrangement with the Indian
Mills Association to provide 14,000
bales per month for providing yarn
to the handloom sector and this has
been done on voluntary basis. To en-
sure availability of yarn, Government
made this arrangement and actually
this arrangement has already come
into force and that has been the rea=
son that the price of the yarn has been
rolled back to almost the same level
as it wag in October, 1980. No doubt,
during this period, the price of cotton
hag increased by 33 per cent. But still,
we are trying to keep the price of yarn
at a reasonable level so that prices are
stabilised and the weavers get this
facility. !

The technological back-up to the
programme of handloom development
is provided by the weavers’ centres
and by two Indian Institutes of Hand-
Joom Technology which are establish-
ed and one more Institute of this type
will be established in North-Eastern
region. 23 weavers’ service centres
are provided for the benefit of the
weavers and similarly 25 intensive
handloom projects have been set up.
They cover about 1.50 lakhg of looms.
Similarly 21 export production pro-
jects have been set up for the benefit
of the handloom sector and they are
taking full advantage of these facili-



431 D.G. Min. of

[Shri Khurshed Alam Khan]

ties, 18 Handloom Development Cor-
porations and 30 Apex Societieg are
also in action, Fhey are for the benefit
of the handloom sector. Production of
cloth has been increased. As I said,
during 1980-81 it is estimateq that
production will be 3,350 millon meters
and in 1984-85 it will be 4,100 million
metreg which will be an jncrease of
about 40 per cent in the production
of cloth.

Exhibitions are being organised in
Bombay, Calcutta, Madras anq Delhi
and recentliy in the exhibitjon which
wag held in Calcutta handloom cloth
and other material wag sold of the
value of Rs. 3-1/2 crores. While in
Bombay, the figure exceeded Rs. 4
crores.

With regard to the control on power
looms, a Committee has been get up
to enable the Textile Commissioner to
look intp the problems of he power-
looms and to ensure that there is no
unchecked and uncontrolled growth of
the powerlooms.

Just nok, an hon. Member has
said something about the textile mills,
We have 111 textile mills under our
ownership and management. But, I
must say that these textile mills we
have inheritedq with a rich legacy of
difficulties and problems. As has been
said by my hon. friend here, we will
not make this legacy richer by our
fully We are going to make them
more profitable, Actually they have
been losing concerns and we had to
take them over, mnot by our
own choosing but in the interests of
about 2 lakh workers who are work-
ing in these mills and now these mills
are really the clothers of the nation
because they are producing about 97
per cent of the cloth which ig used by
the weaker sections of the people or
by the middle-class income-group.
They are not making more than 2 per
cent cloth which can be called fine
or super-fine.

Apart from this the labour problems

have been sorted out and 7 am glad
to be able to tell this august House
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that we have provided 2 colonies, It
is for the first time that this organisa-
tion hag provided this facility for the
labour in whijch there are about 300
units in one colony and 400 in another
colony which is under construction in
Gujarat, The modernisation plans have
been taken in hand, actually we have
made out a programme of Rs. 320
crores for modernisation plans; in fact,
Rs, 100 crores have already been spent
for modernisation of the machinery
and equipment of the mills while
Rs. 40 crores will be gpent during the
current financial year; and the remain-
ing amount will be spent during the
remaining part of the Sixty Five Year
Plan. The only problem that we are
facing for the time being in slowing
down the modernisation programme ig
the difficulty in procuring the machi-
nery and equipment for replacement.

An hon, Member from this side had
mentioned something about the Kandlg
Free Trade Zone. I would like to
mention here that the Kandla Free
Trade Zone is now working in full
steam; we have got 53 units already
working in the Kandla Free Trade
Zone; there are about 20 applications
still under clearance and six have been
finalised. It meang that there will be
more units added to this zone.

Regarding concession and other
things given to the Free Trade Zone
recently in the Budget Speech the
Finance Minister has already announ-
ced that a five-year tax-free holiday
will be given because it was stated
that, in some other countries where
Free Trade iZone exists, tax-free
holiday is provided. I am sure that
Kandla will be able to achieve the
export target of Rs. . 25 crores during
this Year, ang we expert that by
1985, it will export goods of the value
of about Rs. 40 crores.

Similarly, something wag said about
sericulture, I would like to mention
briefly that, in sericulture the Central
Silk Board is the nodal agency at the
national level which is looking after
the interests of silk industry in this
country. The Board is responsible for
not only looking after their interests
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but also for such research and deve-
lopment as is needed for this industry.
Its programmes and policies are shap.
ed in such 3 way that the research is
more action-oriented. Emphasis is be-
ing laid on development of superior
quality of silk, so that we can compete
with the silk produced in other coun-
tries like Japan, China and Korea.
During 1980—85, it is proposed to in-
crease the raw silk production from
4,800 metric tonnes to about 9,000 met-
ric tonnes. The main States which are
contributing to this are Andhra Pra-
desh, Karnataka and Tamil Nadu
where a lot of schemeg have been un-
dertaken to improve the production
and increase the production of silk
and mulberry. Apart from this experi.
ments are also being made in States
like U.P. Bihar and West Bengal for
mulberry culture, so that we can grow
more mulberry in these States. In
Karnataka, a programme is being im-
plementeq with the help of the World
Bank—a World Bank—assisttd sericul-
ture project of the order of Rs. 80
crores. This will increase Karnataka's
raw silk production from 3,000 metric
tonneg to about 4,000 metric tonnes per
annum. For thig scheme, the Silk
Board will be providing research and
development support through its re-
search and training centre.

GMGIPND—Job III—16 LS— 20-6-81—890.

CHAITRA 2, 1903 (SAKA)

Commerce 434

Apart from this, I will tell you what
we are doing in the field of hand-
knotted carpet industry. Here I would
like to say that at the moment the
total requirement of the hand-knotted
carpet, Industry is of the order of
about Rs. 800 crores in the world, and
we are exporting about twelve per
cent of this total requirement, We
hope that, by 1984-85, the total re-
quirement of the world will be of the
order of about Rs. 1000—1100 crores
and by then, we are planning and are
increasing the infrastructural facili-
ties in such a manner that we should
be able to export about one-third of
the total requirement of the world.
It is hoped that we will be able to
achieve this target.

With these words, Sir....

MR. CHAIRMAN: Would you like
to have some more time, considering
the material you have on hand?

SHR] KHURSHEED ALAM KHAN:
Thank you, Sir.

MR. CHAIRMAN. The House now
stands adjourned to meet again tomor-
row at 11 am.

8.00 hrs,
The Lok Sabha adjourned till Eleven
of the Clock on Tuwesday, March 24,
1981 /Chaitra 3, 1903 (S).



